
6989 Calling Attention to 
Matter of Urgent 
Public Importance 

MARCH 21, 1960 Demands for Grant. 6990 

[Shri B. Gopala Reddy] 
each of the following papers:-

(i) List of concerns to which 
exem,ption under section 56-A 
of the Indian Income-tax Act, 
1922 was granted during the 
year 1958-59. [Placed in 
Librarll. See No. LT_2008/ 
60.] 

(ii) Agreement between the Gov-
ernments of India and 
Denmark for the avoidance 
of double taxation of income 
published in Notification No. 
G.S.H. 316, dated the 9th 
March, 1960. [Placed in 
Library. See No. LT-2009/60.] 

ESTIMATES COMMITTEE 

8BvENTY-SECOND REPoRT 

Shrl D_ppa (Bangalore): I beg 
to present the Seventy-second Report 
of the Estimates Committee on action 
taken by Government on the recom-
mendations contained in the Forty-
second Report of the Estimates Com-
mittee (First Lok Sabha) on the 
Ministry of Community Development 
-CPA Part I'll. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

CLOSURE OF TEXTILE FACTORIE8 DI 
LUDHlANA 

Mr. Speaker: Now, there is a calling 
attention notice, Shri Ajit Sm,h 
Sarhadi. The hon. Member is lIbsent. 
Then, Shri Braj Raj Singh. He i. 
al80 absent. Since neither Of them 
is present here, the hon. Minister may 
lay the statement on the Table of the 
HOlllle. 

The MInister of FiDance (Shrl 
IIorarJl 0-1): I beg to lay the 

statement on the Table of the House_ 
[See Appendix II, annexure No. 891. 

12.14 hrs. 

DEMANDS FOR GRANTS-C""td. 

MINISTRY OF FOOD AND AGRICULTUTE--
contd. 

Mr. Speaker: The House will now 
resume further discussion and votin&. 
on the Demands for Gran!s under the 
control of the Ministry of Food and 
Agriculture. Shrimati Renu Chakra-
vartty who was in possession of the 
House may kindly continue her" 
speech. 

Shrimati Rena Cba1travarttT 
(Basirhat): What 7 was trying to-
place before the House was the 
serious situation arising out of the ... 

Mr. Speaker: The hon. Member ha" 
already taken 19 minutes. 

Sbrlmatl Rena Cba1travartty: I have 
taken only 18 minutes. 

Mr. Speaker: Anyhow, that does 
not matter. 

Sbrlmatl Rena Chakravartty: 1 
shall finish within half an hour. 

I had already stated in my earJi~ 
speech that prices were going up. 
The hon. lI!inister, when he met me. 
told me that he would completely 
refute this fact by lacts and figures." 
I would be very glad if he could dD 
so. As far as the outside market ill 
concerned, we know that prices are 
prevailing high, but when we go and" 
look up the prices given in the books 
su,ppJied to us by Government, otten. 
we cannot exactly find whether they 
are really going up. But, when I 
looked into even these figures, I find 
that even in the index of wholesale 
prices of cereals, this rising trend is· 
shown in January. That is the point 
that I would like to urge. The point 
Is not to show that it was high iIII 
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November but lower in January. The 
point is how in January-February, it 
is ,oing up, because that is the post 
harvest period. 

For cereals, in December, 1958, it 
was 105. In January, 1959, it was 
103. That is the trend nonnally. 
In December, 1959 it was 101. On 
January 6th, 1960, it was 105'1. The 
same thin. is true of wholesale inde" 
of food articles. On 3rd January, 
1959, it was 112' 5. On 16th January, 
1960, it .... a. 118' 4. 

Even if we take a surplus province 
like Andhra Pradesh, we lind that in 
January, 1959, it was 17' 50. In Jan-
uary, 1960, it was 18'50, while on 6th 
February, 1960, it was 19, and on 13th 
February, {960, it was 19' 25. 

If we take a deficit State like West 
Bengal, which is a chronically dellcit 
State, where the prices always go up, 
we find that in each of the mandis 
the prices have gone up. In Calcutta, 
in February, 1959, it was 21' 60. In 
February, 1960, after the fonnation of 
the food zone, it was 24. So, for each 
one of the areas, we lind this sort 
of trend. 

So far a. Orissa is concerned. in 
Balasore. on 3rd January, 1959. it was 
14' 50, while in January, 1960 it was 
20' 50. In each of the States. whether 
deficit or surplus, the prices have 
been going up in the course of the 
harvest period. 

So, the question of how to hold the 
price-line has become very import-
ant. This morning, in the papers, we 
saw that the National Development 
Council had again taken up this 
matter. and the Chief Ministers are 
going to meet again in ADril. There 
is a small statement in the press say-
ing that they have said that there 
should be no expert committee, that 
it is a political question, and, there-
fore, some other type of a committee 
will have to be set up. 

Having gone into the question of 
holding the price-line, which was 

proposed by tbe Foodgrains InquirJ' 
Committee, I lind that they have takea 
into consideration the fact that part 
of it is a political question. We have 
seen already the Swatantra party 
coming out the-other day with their 
policy in regard to this question of 
State tradin,. We do know that it 
does need co-operation of the peqple 
to have a sound price policy. There-
fore, the Foodgrains Enquiry Com-
mittee had suggested a Central Food 
Advisory Council. At page 81 of their 
report, they have stated that there 
should be representatives of the Gov-
ernment, there should be represea-
tatives of the parties, there should be 
other representatives of the trade, 
industry, workers, consumers, banks, 
co-operatives, leading political parties 
and economists; and they should meet 
as often as is necessary but at least 
twice a yenr in connection with the 
khaTif and rabi season. 

Shri P. R. Patel (Mehsana); What 
about representatives of cultivators? 
No representatives of cultivato .. ? 

Shrlmatl Renu Chakravartty; Yes, 
the very first thing that they have 
stated is "bout representatives of 
agriculture, or agriculturists. Besides 
this, there is another very good and 
important suggestion, which seems to 
have receded into the background, and 
that is about the Prices 'Intelligence 
Division. Without a Prices Intelli-
gence Division, it is impossible for 
any body, whether non-official or 
official, to really function. For, only 
the wholesale index of prices does 
not give the trend about the sectional 
variations of prices of produce, of 
market arrivals, imbalances that are 
created thereby and so on. And we 
have seen what a mess we have made 
on the question of statistics. Even 
among Ministers, we lind contradic-
tory figures. One Minister gave us 
the deftcit in West Bengal, two clays 
before, as being 6 lakhs tons. Two 
days afterwards, on the 26th January. 
it became 12 lakhs tons. This kind 
of thing is continuously happening. 1 
do not know why this kind of differ-
ence should be there. 
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8lIrI Tyagl (Dehra Dun): Chinese ~ 
way of statistical ' 

Shrimatl Renu Chakrav&rtty: We 
should give u,p this way of having 
statistics and completely misleading 
this House. 

Then, there was a suggestion made 
in regard to the price stabilisation 
board. It was more or less suggest-
ed as a higb-powered or high-level 
body, properly integrated with the 
machinery of decisions within Gov-
ernment Gn economic questions. That 
was why they suggested that there 
should be representatives of the 
Planning Commission, of the Reserve 
Bank of India, of the Ministries of 
Food and Agriculture, Finance, Com-
merce and Industry and Railways. 
This kind of committee alone could 
deal elIedively with the problem of 
price stabilisation, examining not only 
lood prices but other related con-
.umer and pl'ollucer goods prices etc. 
They would keep a constant watch 
over the situa~lOn. making a realistic 
assessment not ualy Qi current treildio> 
but of futu1'0 prospects, and prcscrib-
ing measurC3 to be t'~l(en in different. 
cireumstance~. 

The fourth Important suggestion 
which was made W's regarding the 
foodgrains stabilisation organisation. 
The Foodgrains Inquiry Committee 
did not sav that immediately we have 
to jump into wholesale monopoly pro-
curement. but they did say that we 
have to go on steadily increasing the 
arena of what they called the social-
Illation of trade. The machinery 
through which you will have to do 
that may have to be, partly, the 
wholesale traders. those who are not 
licensed to sell part of what they pro-
cure them.,elves and thus making pro-
fits as they like. But. the Committee 
have also sUlllested that you will 
have to have your own organisation 
in the monell. making open market 
purchases. We have to do these 
thing.. That is why this is a very 
important organisation that has to be 
set u,p. 

Actually, when the debate took 
place here on sugar scarei ty, the Food 
Mmister, Shri PatiJ said that we are 
gOing to have such a body within two 
months when we will see the prices 
coming down. That promise yet. 
remains to be actually implemented 
in practice. 

If State trading has to be success-
full it must be built on a widespread 
basis of cooperattves; and if coopera-
tives have to be successful, it will 
also depend on how effectively State 
trading is given eftect to. The N.D.C. 
has made it very clear also at the 
last meeting. Actually, the entire 
thing has to be. taken into considera-
tion. We have been speaking again 
and again that if cooperatives are to· 
be successful there must be success-
ful land reforms. But often what we· 
say is immediately dismissed as· 
ideological fad. 

Here is the Community Develop-
ment Evaluation made by the United 
N.tio", Proqr"rnmo of Technical 
A.<htanc~. What is it that they have 
said? They have actually Ilone into 
this enti ... , queslJon of the formalio~ 
01 coo,pcraLv:..:3. They have said, 

"The current proposal for State 
monopoly of the grain trade can-
not succeed unless there is a vast 
network of local co-operatives for 
storing and se1\ing grain." 

At this stage I do not propose to gg. 
into this whole question of the failure 
of the warehousing programme. As 
regards this yet we are for short of· 
our targets. The U.N. Committee gg. 
on to say: 

''Marketing co-operatives 
should form a major part of any 
plan fOr national or State 
marketing of agricultural pro-
ducts, particularly of foodgrains,. 
and producer co-operatives should' 
Indeed be the foundation of a, 
national marketing plan." 

Then, they IlO on to say what a ..... 
the obstacles to co-operation. They 
I8Y: 
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''The obstacles to co-operation 
are not merely a matter of oria-
nisation; they are also closely 
retated to the social structure in 
village society." 
This is where the question of land 

distribution and the breakini up of 
the monopoly on land and the break-
ing up of hold of the money lenders 
comes. This is one of the main things 
tha t they have brough t ou t and they 
have said this. 

"Some reduction of economic 
inequalities would probably help 
In this matter; hence the import-
anCe of land reform measures 
tsuch as 'ceiling') which, as 
already stated, should on no 
account be unduly delayed." 

"A real community of interests 
between money-lender and 
debtor, between landowner and 
share-cropper, who receives haIt 
,of ,the crop while bearing the 
~ntirc cost of cultivation. lW 
obVIously not easy to establish." 
So this is a very important point. 

We have harped on it on many 
occasions. 'It is stated that we have 
on paper many land reform laws. 
But, what has happened? Actually, 
these laws are not "implemented at 
the village level. On that point, they 
.ay; 

" ... failure to abide by the pro-
visions ot the law saps a village'. 
community spirit, the community 
development authority should be 
empOWered to step in." 
That is to see and ensure that 

proper enforcement of the law IS 
actually there. It eives the example 
Of the share-cropper's right and the 
tenants' rights and say that all thesp. 
are not actually implemented. So 
this is very important. 

RI!garding production. I do not likl! 
to go much into it beeausl! our second 
speaker will deal with It. There .. 
only one point, or rather two, which 
I would stress, the question ot crl!dlt 
and minor irrigation. On the ques-
tion of credit, there II a report of 

July 1959 which shows that the loans 
advanced increased from Rs. 25 crorea 
to Ro. 198 crores. But, there is OIIB 
feature. In this report, they say that 
the number of State cooperatives fell 
from 23 to 21. The number of indi-
vidual membership shows much 
larger decline than in preceding 2 
year.. We should like to know whe-
ther thiS is Clue to the amalgamation 
of the varIOus State Cooperative 
Banks; because, as far as we know, 
it is the primary unit. that have been 
amalgamated and not the State Co-
operative Banks. Then, also it says 
that the Central cooperatives fell from 
451 to 418, though the working capital, 
deposits and loans advanced increas-
ed. It says that the position of the 
societies earning proflt, hag gone 
down. Now, the question is, is it 
beca use the base has been widened: 
is it because a large number of 
peasants not haVing security ot land 
have been given loans. But I find 
from the report of the Trehnieal 
A""istance Evaluation Committee of 
the United Nations that actually it 
is not so. They say that the majority 
of people who have received loallll 
has been the richer .ections of th .. 
peasantry and as yet it has not b""oma 
broad-based. 

Therefore, I would like the Minister 
to tell us th,! rea.on. Thc.e recom-
mendations have also found fore. 
with the Ford Foundation. They 
have said two things. One is that 
creditworthiness should not be basl!d 
on the assets, that is land. but should 
be on the prospects of the future 
crops. That i3 the flrst principle. 
The poor share-cropper who does pru-
duce a quite substantial portion of 
the total production In our country 
should also get the credit facilities. 
I think, this i. very important. 
They haVe said that the primary 
societies must be iml)roved for me 
extension of credit and that they 
b"lieve that there should be no aue 
date by which time Government 
advances should be repaid becauae. 
they say, it is necessary to lIiv.. • 
period of time, a sumclently long 
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.Jleriod of time for capital formation 
at the local level. This i. very 
imPOrtimt. 

Then,' there is the questlon of 
. m.inor irrigation. The United Nations 
Technical Assistance Programme 
people have very clearly stated that, 
in the blocks which are supposed te 
have quite a bit of the minor irri-

. gation work under them, the aChieve-
ment amounts to not more than 30 

. to 40 per cen t of the orwinal tar,ets 
and in some areas nothin, at all has 
been ilchieved. Not only that. in 
an article which I read by one of 
.the Members of the Technical Evalua-
"tion Committee, it is stated by one 
of the members, Reno Dumont that 

'last year the Damodar river supplied 
only 2,000 hectors of water in com-
parison with a tar,et of 4,00,000 
hectors altogether-that is the target 
in the rainy season. And, that last 
year, out of 6.4 million acres which 
the First Plan provided with irriga-
tion facilities only about 1. 6 million 
·acres were, in fact, irrigated. 

This is a point which Dr. Ram 
Subhag Singh has raised with force 
on many occasions. This point of 
minor it-rigation is a very very 
important one and as yet we find that 
this is the thing. The allocations are 
made under various heads, under 
Irrigation and Power, Community 
Development, under Food and Agri-
culture, under the G.M.F. schemes 
and various other schemes. They 
have got to br. integrated. Not only 
that; but quick decisions have to be 
taken. 

I know myself that in one of my 
areas in my constituency, it requires 
drainage. Without drainage a huge 
area of some thousands of acres is 
inundated. For 4 years I have be ... 
trying. We have got money allocated 
also. For four years, in this Karara-
bad area, we have not bel'n able to 
do this. If this is the position, my 
bon. friend will come forward and 
say the same thing about many other 

areas with this slow pace of proeress, ~ 
with all the best intentions in the , 
world, We lind that we are not able 
to progress on this question of minor 
irrigation . 

With these few words I say that 
It is necessary to give much more 
thought and take really concrete 
steps. We have had report after re-
port, evaluation committee after com-
mittee and as yet we have neither 
been able to hold the price line nor 
have we been able to really bring 
about a big break through in the 
way of increased production. We 
have not been able even to do much 
with the question of minor irriga-
tion, with the question of going apace 
with credit facilities so that the money-
lenders who are yet taking 80 or 85 
per cent of the money in the village 
areas are not loosening their strangle-
hold on the peasants. 

Shrlmatl Renuka Ray (Maida): Mr. 
Speaker, Sir, today there is a general 
recognition without exception of the 
fact that a'lI efforts must be combin-
ed to bring a bout selt -sufficiency in 
food. It is also a very gratifying 
thing to know that the N.D.C. have 
decided tha t the holding of the price 
level is of paramount importance. 

Shrl Bajendra SiDJb (Chapra): 
What about the Chief Ministers? 

Bhrimati ReDuka Ray: I am talking 
about the Chief Ministers' Conference. 

The rough outline of the Third Plan 
that has come out shows that Rs. 600 
crores are available for the Agricul-
ture Ministry and Rs. 400 crores for 
Communit.y Development. At the 
very outset I should like to say that 
this lack of integration between 
different Ministries-the hon, Member 
who preceded me also spoke about it 
-does impede the progress of our 
plans to a very larlle extent In regard 
to raising the leove1 of agricultural 
production. I do not hold any parti- \ 
cular opinion .s to which should be 
the means through which the work 4 
should be executed. I suppose th~ 
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word 'agriculture' denotes that it jij 
the AgricuHure Ministry but in anj 
case there should be integration bet-
ween all these Ministries in a proper 
manner. There is no coordination and 
1I is very difficult for us to find out 
what funds have been utilised for 
what purpose. It is not merely a 

. question of the alIoca~ion of funds but 
1: lS a question of actual utiJisatlOG 
.n! funds. This is something we havp 
been asking for year after year. but 
somehow this complete picture .has 
never been placed before UB. 

Shri Tyagi: Confused picture. 
I 

Sllrimatl HAluuka Bay: According 
to the Ministry'. report we find there 
is an increase of 6 per cent in the 
year 1958-59 over the producUon of 
1956-57 and 14.3 per cent over that 
<>1 1957-58 which was a bad year. But 
the Report says that in spite of the 
large increase in output, that is 6 
per cent, the price in 1958-59 did not 
show a corresponding improvement. 
Thi~ is what is st'ated in their own 
Report. It is certainly the position 
that W~' set' around the country. 

Again. the total quantity of food-
~rains lh"t had to be imported during 
the year 1959 was 38.71akh t.ons which 
i. higher than in··the years Immediate-
ly preceding it. As the figures show, 
the food produl"~ion this year was 
73.5 million tons and !!he extra stocks 
from Governmpnt including imports 
amounted to 4.4 million tons that we ... 
to be utilised. Thus 70.9 million tons 
or. say, 78 million tons-l think my 
figures are more or less accurate-is 
the figure that had to be utllised 
according to demands. I feel that in 
view of this position we are facing 
a very serious situation in the coming 
:vear firstly because there is a popula-
tion increlllle of 2 per cent and second-
ly because at the rlSmg standard, 
thou!(h it i. slight but it is thpre. 
Therefore, the effective demand will 
/!o up to 80 or 81 million tons. You 
have estimated the food production 
T: 78.5 million tons. May I know 
whether that will be maintained? The 
indiestions are not very helpful. For 
""ample. 18k·· the <2"" of rice--50 
'4lIO (Ai) L.S.-4. 

per cent of cereals is rice production. 
Last year, the drop in rice production 
was from 118 to 99 and this year it 
has dropped from 113 to 105 and it 
is a much lesser drop. That does IIOt 
augur well for the future. There is 
alBa a doubt with regard to wheat 
crop . 

Under these circumstances, I would 
ask the han. Minister whether there 
is any reason to paint. such a rosy 
picture as the Report shows be<2UBe 
it wou'Jd be much better not to be 
complacent. For myself I do not want 
to suggest any counsel of despair. I 
do not believe in such things and I 
am glad that the Ministry does not go 
in for that. But at the same time I 
feeJ a little despo.,d"nt because it 
might have an effect On the working 
.and implementation of OUr plans. 

Tht' Minjstry has explained some of 
the difficulties which are, of course. 
due (0 floods in West Bengal and in 
some of the districts of Andhra Pra-
desh, Assam, Bombay. Mysore and 
Jammu and Kashmir and also droughts 
in V.P. All the same, in some of the 
parts where they had been expecting 
a fairly bumper crop, the actual pro-
duction was not very much less and in 
fact in some cases it was not 1esB than 
the level of production of the preced-
ing year. That shows that we cannot 
!;8y that we are entirely at the mercy 
of Nature. 

Now, Sir, why should we not have 
started earlier some of the long-term 
measures? I am going to mention 
something which the Minister always 
expects from me. I have to mention 
it because it is an Hbsolute tact, name· 
ly, the delay in the construction of 
Farakha Barrage on the Ganges. There 
had been unprecedentpd floods in 19M 
and also there were unprecedented 
floods in 1959 in West Benj/al. They 
were all due to the fact that the con-
struction of Farakha Barrage which is 
also necessarY for the port of Calcutta 
has not ~ven been started. It 
will take yean; to complete. We 
have not started on .ome of thpse 
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101lg-Lerm measures which are ot 
absolute importance even in l'eprd to 
the maintenance of the crops that 
grow because floods destroy thes" 
crops. 

Speaking about smaller things. I do. 
not want to divert the little time that 
I have from agricultural p"oduotlOn 
which is th" most significant thinK, but 
I would like to say one thing an.l thal 
is, that We have in our country paid. 
very little attention to the protection. 
of the crops. After all, we are at the 
mercy 0,' Nature and sO many crops 
fail. As I have seen in my own con-
stituency during previous years, and 
also in other parts of West Bengal 
and Bihar the crops have grown up 
high but they fail on account of pests 
and disease.. The machines that you, 
require for spraying and various othe.' 
things and the insecticides, fur an 
these things you have not got pl'opel 
measure.. It is just like the sick per-
sons Who arc not being properly 
treated, Of c:>urse. it is true about 
human beings also and for human 
beings we arc setting up more health, 
centres, but, for the crops on which 
the human beings have to live we also 
ought to do something a little more 
quickly. Even though it is true that 
we have improved the administrative 
side to some extent--it is a great im-
provement-but there is lack of co-
ordination, synchronisation and all 
that. Although it. has come down to 
80m .. extent. it is still very much there, 

Now the question of food policy 
arises. I know the estimate in thl' 
Third Plan is that we .hal1 attain self-
sufficiency in food. If We do that. 
there is nothing Iik.. that. But we 
have not given proper consideration to 
tile lteometrical increase of population. 
Though we talk a In'eat deal about it, 
even where the demand i. there we 
are surprised to hear that the imple-
ments required for controlling the 
bIrth-rate and the size of familles sn-
Dot supplied; they are not mad" in 
India and they are not even Imported 
m sufficient quantities. The Health 
Jliniater, I think. wl11 bear me out 

on this point. I am sW'e this is morl' 
important to the Food Ministry at 
least from a materialistic point of view 
than to the Health MInistry. That i; 
why I have brought it up here. 

Ibn~: We must share h" 
budget for It. 

8hrimatl BeauIIa Bay: I come to thc' 
_t decision taken by the N.D.C.-
il has come in today's paper-that thl' 
prIce level is to be maintained. 1 am 
glad, because nothing is more impor· 
tant today. 

Mr. Speaker: Are they vigorously 
carrying on similar propaganda for' 
family planning in China? 

Shrimati Renuka Ray: I do not kno .. , 
about China. 

Shrl Rajendra Starh: In China the' 
are doing it now, . 

Sbri Tyagi: DivOl'ce is the only curl' 

Shri Rajendra Singh: The proPi'-
ganda aboul family planning is don·: 
in the United States also. 

Shrlmatl Renaka Ray: The mas' 
important factor, as I was saying, unti: 
we reach self-sufficiency in food j, 
the maintenance of the price level 
How do _ do this. It is no usc 
wavering among policies of laissez 
fllir" and ~ontrols which are half-
hearted controls. regulations which 
are no regulations and movement 
restrictions which are provocative and 
irritating and zonal systems which do' 
not operate. It is perfectly :true that 
the zonal system has created more 
problems than solving them I do not 
believe in Laissez faiTe economy at 
all, when We are in short supply and 
if we have to maintain the price 
level wt will have to do certain things. 
But if you bPlieve in laisse. faire eco-
nomy, why do you have ,these move-
ment restrictions instead of havinl! 
one zone for the country as a whole! 
Even in this zone-West Bengal. 
Orissa zone-there I. not much sign 
of improvement and I do not know if' 
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Madhya Pradesh and Bombay were 
made one zone, it would be better. 
Why not leave the whole country free 
for movement of foodgrains, when you 
believe in letting the demand and 
supply have a free run. I personally 
think that if the price level is to be 
held, we have to take two things into 
consideration. First of all, the price 
level cannot be held if the food prices, 
th,· prices of cereai" are allowed to go 
up. On them, depend the prices of 
others. You may speak about the 
cultivator. The cultivator is very 
important, no doubt. 

Shri P. R. Patel (Mebsana): Have 
you considered the cost of food pro· 
duction? 

Shrlmati Reouka Ray: I am just 
coming to that. In regard to the cul-
tivator, I would say this. Once you 
have computed the miItimum price 
level thai. should be maintained. the 
cultivator can be helped in a better 
way. He need not be helped by Just 
allow ing the prices to go skyrocketing. 
If you want ·to help the cultivator, we 
should provide him with certain faci-
lities like fertiliser, et.c. Let him have 
eVf'ry taci'Jity to increase his yield per 
acre. We are not doing much there 
though We talk about it. If we do 
that, we can ke~ the price level 
.tablc. If such a price level was 
maintained in regard to food. the cul-
tiwtnr himself will reap the benefit 
from It because the price of goods that 
he buys, correspondingly, would not 
go sky high. It is an important and 
tyndamental principle of economics 
and I was happy to know that thp 
NDC-the National Development 
Council-had more or less come to 
reallse this point. 

If we did al1 this, eventually, I 
think, an elllcient system of price will 
emerge. 

Mr. Speaker: Th~ hon. Member's 
time is up. 

Shrlmatl Benaka Ray: Just. fffW 
minutes more. Sir. A system of dIs-
tribution with priorities is essential. 
11 Is the only way out when ,upply 

is so short of demand. I have been 
advocating this earlier and I repeal 
it today. The last speaker spoke about 
the Asoka Mehta Committee'. report. 
She went into details of It and J do 
not want to recount what she has said. 
But J do maintain that we could have 
implemented some at least of the 
major recomnlendations. For instance, 
it has be"n suggested that the price 
stabilisation policy is possible only if 
there is a stabilisation board, for 
foodgrains prices especially. That has 
not been done. 

So far as Statl' trading is concern-
ed, what is it if taken to Its logica') 
conclusion? I do agree that iust S.ate 
trading in the air will not help. The 
logical conclusions that fiow from it 
have to be gone into and brought in 
until we become self-."fficient in food-
grains production. One can see that 
in the NDC meetings alsG-aS repor,. 
appear in the' newspapers-these 
thingR arc gone into. Maintenance of 
the price level and the distrihution of 
food to the citizens in a welfare Stat,· 
an' both of sreat and urgent import· 
ance. When Wp have attained sclf-
8ufficieniy in lood when self~suffi· 

cienr.y (:om(~s after checking t'h~ 

populatinn growth as well as increas-
ing the food production, manifold or 
thousandfold, of course we can dn 
away with controls. The ideal of free 
flow of demand and supply can com" 
in then. I particularly plead for the 
children of this country, for 'those whn 
are th~ future citizens and every 
child has a right tn a sufficient 
quantitv of nutritious food. mpn w~ 
import 'food from outside the coun try. 
surely that. is the least that we can 
do. I do not say that a great deal i, 
not being done. I know that famine 
conditions are averted although the 
natural conditions are bad in many 
years. Food is being supplied to peo-
ple and crores of rupees are spent on 
relief measures. All this is ·there. 
These can on1y be obviated by our 
long-term measures coming in and our 
short-term measures being implement-
ed properly. giving fruitful results. 

Mr. Speall:er: Shrlmati Sucheta 
Kripalani .. 



The Deputy MiDJster of Food aad 
Apfculture (Sbri A. M. Thomas): It 
is a ladies' day. . (lnte"""ptlom). 

All JIoII., Member: That too from 
Wesl( Bengal. 

ShrI Ty&C1: They catch your eye 
nry easily! 

Shrlmatl Sacliet. Krlpalanl 
Delhi): We are concerned 
kitchen more. 

(New 
with 

Mr. Speaker: I am sure every hon. 
Member goes and sits in front of his 
sister or mother for food every day; 
therefore. I am giving them an oppor-
tunity. 

8bri Rajeadra 8iDch (Chapra): I am 
an exception in this respect. 

8hrlmatl Sacheta Krlpalanl: This 
year's food grain produdtion has been 
the highest On record. namely, 73'5 
million tons and this is a matte,. of 
gratification. The index of agricul-
turnl production declined from 123'6 
to 114'6 in 1956-57. 

Shrl A. M. Thomas: 1957-58. 

Shrlmatl 8ucheta Kripalani: Not 
on Iy have we made up this dpcline but 
it has risen sharply to 131. In fadl, 
inspite or fluctuations there is an un-
mistakable '(~videnc(' of expansion of 
fcodgt'ains producUon and th,· average 
rut(> of growth is 3'4 per cent per year 
which does not ('om pare so unCavour-
ably with the ot·he,. regions of the 
worlrl. (An Ron. lUembrr: t-fuw is 
it?) It is also noteworthy. that the 
growth sin..., th" 'advent of planning 
has been m01"(' rapid than the previous 
decade. In the preceding decade, the 
av(!ralJe level at production was 50 
million tons but in this decade it has 
never gone down below 62'3 per cent. 
No doubt all this improvement is due 
'to the formulation and implementation 
of various development programmes 
in the field of agricu1ture. 

In the very first page of the report 
of the Food' Ministry, they say that 

the increased food prliduction has 
helped to relieve the difficult pric:e 
situlIIUon. Unfortunately, I do not 
quite agree with this remark of the 
Ministry because we find that the price 
is continuously rising. It may have 
helped the situation a little. But even 
the tables given in the Economic s,,~­
""11 show a dillerent picture. It says 
that· the food price index 118'2 in 1959 
-the highest on record, the figures for 
the two preceddng years being 108" 
and 112. We also know the various 
causes to which this price rise is due 
but I do not wish to go illito the de· 
tails of it. I would only like to dra" 
your attention to one aspect. In out 
country a psychology has developed 
among the producers as well as the 
traders whereby a marginal surplus is 
turned into a deficit and a marginal 
defle.t is turned Into a hu,," deficit. If 
there is a slight production decline, 
the market arrivals are much less than 
are justified and consequently the 
prices riSe leadmg to hoarding, black· 
marketeering and other things. Our 
experience of the First and Second 
Plans teaches us that lItabilisation of 
food prices and Increase in agricul-
tural production are, and will remain. 
the basic task of the Third Plan. Be· 
cause without price stabilisation, M 
has been emphasised by the other 
speakers, the plan expenditure goes 
up and then in spite of high flnancia I 
exPenditure, w~ do not get matc~ing 
results In phYSIcal terms. A vlclOu, 
elr,,\e is thus er .. ated. The eMU< 
increases creating more and morp diffi· 
culties for the Plan implementatior, 

Therefore, Sir, a !:olution hac; to be 
found. One solution is to build 
a substantial ,reserve, a big buffer 
stock wh;ch will chl'ck rise in prices. 
'fh~~ difficulti('~ in this connection 
are of procurement wi th 1!' t' 
try for building up this buffer stock 
when there is expectation of a rift 
in prices. At such a time if procure-
ment is made it leads to further rise 
in prices. But I do not contend that 
there should not be any procurement 
within the country; all that I Wia'fI • 
to say is that procurement should not 4 
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be made when there is scarcity. When 
it is unavoidable, procurement should 
be made from richer sections, some-
times even compulsorily. But 
foreign stocks in time of need must 
be secured. This would dampen the 
profiteering psychology and facilitate 
procurement at proper prices. There-
fore, there is an absolu~e need for a 
sufficiently big buffer stock, whether 
we get it from our country or whe-
ther we get it from outside. It is 
unpopular to talk of foreign imports, 
but it cannot be helped under the 
present conditions. 

In this connection, Shri PatH's ori-
ginal plan of negotiation with some 
countries, especially USA, for storing 
p&rt of their disposable stocks was 
worth considering. It had the merit 
of not involving us in advance, in 
foreign expenditure or even loans. 
While the presence of stocks in our 
country would haVe had a psycholo-
gical effect on the market and also 
in time of need, we would have got 
the stocks quickly avoiding shipping 
bottlenecks etc. r do not know, for 
BOme reason or the other this scheme 
has been given up. Perhaps it may 
be still in the offing; it that is 10, 
1 think that is the best thing that 
we could have. . 

Against this, there is an argument 
. thR.t if We import !rom outside the 
States become complacent. their 
.ett~rts towards prodyctlon get relax-
ed and this acts as a disincentive. 
;aut we have to l"e8lise that stabiJi-
~tion O.t prices lB the biggest ~k 
as .far \IS the Plan is concemed. The 
entire Plan dePends on that. There-
fore, in order to stabilise the price 
we may have to import foreign stocks 
for the Ume being. It may be a 
.oecC!!IS&rY evil, but we have to do it 
and we must face the sltua~on. 

This brings me to the question of 
increased food .production and aUoca-
,tiocI lor aarieulture in the !IlbIzd 
Plan becauae, after all, price ltabW-
_tion can 0QIy cqme when we in-
Cl"e8Se our production. It j. agreed 

that illcreas(' in food and al!il'icultural 
production will help to solve our 
foreign exchange problem, l'xport 
problem and price stabilisation prob-
lem. 

Let us take the foreiln ,'xchallile 
problem. This cannot be solved bo-
call '" We have heavy import reqUIre-
ments. Even if we defer payments 
today, debts accumulate and some-
time or the other WI' will have to 
discharge those debts. The only way 
way to get over the foreign exrh 1ng" 
problem is increased agricultural 
production. 

Let us then take :he "xport prob-
lem. This too cannot be solved .with-
out additional agrlcultu.ral produc-
tion. I shall only give a few exam-
ples. Take the case of cotton. When 
raw cotton production falls, the cost 
of cotton manufacture rises and it 
becomes less competitive in the ex-
port market. A ceiling on cloth pro-
duction also comes to be indireetIy 
fixed thereby. Again, take the ques .. 
lion of jute. When there is a fall in 
the quality of raw jute, lute manu-
facturers face trouble in the export 
ma.rket. Otherwise, in spite of sub-
Stitutes, cheap and good lute manu-
facture can hold ground. Then r 
come to the case ot oilseed.. Because 
of 'Insufficient production of oilseeds, 
vegetable oils cannot be exported in 
large quantities as we used to do . 
Our exports have dwindled. BecaUS<' 
Of insufficient production ot potatoes, 
onions etc. Though there is a very 
good market In South-East Asia 
Where we banned export at these 
commodities. Therefore, our export. 
can be built up only when our agri .. 
cultural Production has been stePped 
up to a great extent. If we try to 
ezport under the present conditions, 
It will only create an Imbalance in 
the structure of prices at home. 

Let us see what i. the U'ue posi-
tion with regard to .production. We 
have increased our production to a 
great extent, but our productivity 
per acre is the lowest yet in the 
warld. The average production of 
w.heat perheetre in India during the 
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period 1948--52 was about 6' 6 thou-
."and kilograms. It rose to 7,000 kilo-
grams by 1957, about six per cent 
rise in five to six years or about one 
per cent per year. During the same 
p"dod rice and cotton rose by about 
6 por ,"en t and 11 per cent respec-
tively. 

Th,' ~'.A.O. Year Book, in this con-
nection, tells us that in spite of deve-
lopmental activities, better techni-
ques and mpthods. more fertilizers, 
improved irrigation facilities, the 
productivity of the various crops has 
not 1'egistercd the increase that it 
should have. Therefore, it is worth-
while for the Food Minister to give 
special attention to this aspect of 
thf' situation. 

I am afraid, a very grave situation 
will arise if food production falls 
short of the target in the coming 
vears. It i. calculated that in order 
to cope with the increased popula-
tion w.. should have' 105 million tons 
as th" ta.rget in the Third Plan. If 
there is a shortfall, what will be :.he 
consequences? Our recent experience 
has shown. as I have already refer-
red, that a shortfall of three million 
tons leads to a shrinkage in the mar-
ket arrival. of the order of 7 million 
tons to 9 miilion tons. The effect of 

· a mUltiple of the shortaae is felt by 
th,· p<",ple on a still higher level. 

· Therefore. if in the Third Plan pro-
duction ris~, say, to 95 million tons 
from the 1959 level of 73 miIllon tons, 
even then there will be a shortage 
of about 10 million tons to 15 million 

·tnns. Thp impact of this shortage on 
the market and a multiple of the 
shortage falling on the people will 

· b.. of the order of 30 million tons to 
40 million tons. Thi. will be a ter-
,.ible disaster. 

How. th .. n, are we to ensure th .. 
incroaS(' of food production of neces-
sary volumes? That brings me to th .. 
question of allocation. I do not know. 
but the hon. Minister is here and he 

· will enlighten us as to whether there 
ha. been a tussle going on between 

his Ministry and the Ministry of 
Planning on the matter of aIlJ,"' lion, 
whether his Ministry has demanded 
Rs. 1,000 crores and the: Planning 
Ministry has conceded only Rs. 600 
eror.... Now, can this outlay bring 
the desired results, that is what we 
have to consider? In the Second Plan 
the outlay was Rs. 350 crores. That 
ha. given us an increase of 10 mil-
lion tons. How do We expect the 
inc.rease of 25 to 30 million tons with 
an investment of only Rs. 600 crores? 
This morning we had some figures 
announced by the National Develop-
ml"nt Council. that only Rs. 1,000 
cr01"C; haVe been allotted both for 
Commu:I;ty Development and Agri-
culture together. I do not know 
how the break up is within thi< 
figure. But there is a general im-
pression that for agriculture too much 
money is not needed and more money 
is nCl'ded only for industries. The 
impression is that for industries you 
need money from the beginning to 
the end but for agriculture you can 
spend money up to a certain level 
and then lea VI' the rest to the people. 
Thi., I think, is a very unrealistic 
assessment of the situation. In coun-
tries where they have really brought 
about good improvement in their 
agricultural production they have 
found that only with proper invest-
men t do they get proper returns. 
Therefore, Sir, I should think that 
a proper allocation should be made 
for agriculture and it should not be 
mixed up with other items connected 
with the agricultural problem if we 
want to achieve the target wp have 
set before us. 

Therefore, a lot of re-thinking is 
necessary in this re,ard. People 
think that popular effort. will bring 
about thls result. I am one who be-
Heves in it. but what have we seen 
in these years? In spite of all efforts , 
popular effort has not In any measur-
able extent helped apieultural pro-J 
duction. It that kind ot popular 
effort has to b.. brouaht about, It 

. cannot be left on this Ministry alone, 
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H is a .matter which has to be looked 
into by .this Ministry, the Government. 
.aU politica I parties and all popular 
orga"isations. That means there 
·.<hould be very great co-ordination 
,between the Ministry, the people and 
.th" various parties. Is it possible 
tinder the present set-up to bring 

.. "bout that kind of a co-ordination? 

Sir, while popular effort will yield 
results in the matter of food produc-
tion. Jood production is a matter 

'whicb cannot be left to its 
fatl·. Therefore, refusal to allo-
'~atc larger funds to the Ministry of 
.. Agriculture based on this reasonini 
JS defective. In cast' of failure to 
reach the target the Food Ministry 
will b~ made the scapegoat. Sir, I 
'hold no brief for the Food Minister, 
''bu t this position is illogical. There-
fore, We must st.rikc a balance. For 
OJ minimum increase with which we 
('an somehow manage the country's 
food situation, we should depend en-
lirely on the Govemmenl':, extc,,-
'gion programme in agriculture 
that is, on official machinery. 
and for t.he balancE' depend on 
popular efforts. 'Therefore, I raise my 
-voice strongly that more allocation 
should be mad'e for agricultW'~, be-
'cause I think that of all the projects 
that we have in the Third Plan this 
is the most important project and 
"W~ must give sufllcient money to It. 

Another point, to which reference 
nas been made by hon. Members who 
spoke before me. is about :he lack of 
co-ordination between the various 
Ministries dealing with agriculture. 
We haVe the Minist.ry of Food, the 
Ministry of Agriculture, the Ministry 
of Community Development and the 
Ministry of Irrigation and other Mi-
·nistries. For the time being J am 
only taking into consideration the 
Ministry of Community Development. 
The Ministry of Community Develop-
men: is supposed to devote 80 per 
"ent of its task for the development 
'ot agriculture. I would like to see 
a better co-ordination among thesC' 
"three departments. I do not know 
much about the working of C.D. pro-
jects, bul I havt! visited block areas 

and what did I see? If there are sill: 
officers at the block, out of these six, 
one is an agricultural expert, and that 
one agricultuo1'81 expert is so mueh 
buried ,under the files that he bas 
no time to go out and see how the 
work is dOlle. There is not only a 
lack of co-ordination among thes" 
three departments but in some places 
you find an atmosphere of rivalry, 
each pulling the other way. There-
foo-e, We want a complete co-ordina-
tion not only at the ministerial level. 
but it must percolate down to the 
lowest leVel. Only then some sub-
stantial results can be achieved . 

13 Ms. 

I take this opportunity to congl'a\u-
la Ie the Miniater on two thing •. 
Firstly, about the lead he has given 
in allowing private sector to start 
small and 'medium fertiliser factories 
in the States. The .cheme will help 
increase lertlis..,. production without 
impinging on the P:an resources. 
Secondly, the package plan. I do 
nol know the details of the plan, but 
the idea 01 having one model district 
in each S!atc is welcome. This will 
mean intensive work in speclfted 
areas where the Govemment will 
suppb' the technical knowledge and 
other wherewithal8-popular el!orts 
wiIJ b .. hamesstod. It would be possi-
bl.. to check tne achievements and 
find out the defects. If we can work 
in a proper way in these areas, we 
will be in R position to assess the 
difficulties and the defects of our work 
and correct the defects. 

Now, I should like to sound a nol. 
of warning. Along with fertilisers 
w~ should also step up soil testing 
programmes properly. Because. if 
the soil testing programme lags 
behind the production of fertilisers, it 
will lead to disastrous resuits, namely. 
th.. erosion of land and antipathy of 
the peopk We have seen what i. 
happening in many areas. In the first 
one or two years, the yield is j!ood and 
then the land is exhausted. There-
ror~. it is essential to lind out what 
should be Ine combination of the 
fertiliser for each plot. 'So, greater 
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emphasis on soil testing should be 
laid and mor" work should be done 
in that Ikld. 

Sir, as you hav" rung the bell, I do 
not wish to continue. I would like to 
emphasise, and add my voice to that 
of other hon. Members who have 
spoken before me, that much greater 
attention should be paid to the aspect 
of giving credit facilities to the culti-
vators. Our cultivators are experi-
enced, and they are good workers. 
They know their job. But they have 
not got the facilities that they need. 
If credit is given to them and irriga-
tional facilities are given to them, I 
am sure they can give good results. 
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M"'l>'fli'~~fit;~~it~q 
~ ro;r. ~ flfo'lT ~ .m: i!1Irt: 
~'I>T~~m'I> ~11IT{<i\" 
~~,;:it~IfI'm~;;rT7I1lT I 
~'Ii\"~i!1I"~«t~"Ih:~'I>T 
~lll~f'li~~~~~ 
~",~~onii'iT I ~~q 

~ fit; ~ '"' ~ q- ~ ~, 
~ ~ ii ~, ~ ~ ;wm- i:t ilr I 

f.lRr f.;m ~ 'lif rir.r t, "" ~ 
~ ~ ;wm- ~ ilr ilr I q: row ;ft;( 
~ ~ '1m ~ ;;nlI1ft .m: m ~ 
~lfi1:l1lIIi'q:rilfi1:i{T~ 
jfit;;;r;r(!'li~lfmI'.m:~ 

lim' ~ ~ 'Ii\" ;;nlI1ft, <fir "'" 'l"W 
1I'T1I'<'IT<fir~~I~lIm'q 
fit; f.;m '" atT1: f+m" ~ ;:it ~ 
~~ ~ ~ .m:«\OI1T~ qfit;' 
f.;m '" ~ m ~ ~ fumcr ~ 
~lfi1:ilrl~fim;IT~ 
~ "Ih: ~ ~ mm.w ~ 1:, 
iI1fit; ~ f-RT 1ft ~ .m: "" it; fiw, 
~,ft~ I q1Rif~~~, 
;n'lllT;Am~l!ltmUm1Il'lil ' 
Fm it; ~ ~ ii ,ft ~ "Ih: 
~~~~I;;r1I"<'I"'Ii~ 
~~~~.m"l1r"",~q 
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.-.: ~ I 'I'n: ~ ~ 'liT m l'IT 

~, aT ~ tprr fi!; .n ~ ~ 
,.q ~ t I 'I'n: 811' ~ qm: 

~ 'Ii<fi '1ft iroIi m ~, <iT '1I'U '!'f.t 
rom- aT ~, f<r'f 'liT ~ ~ 1JIf 
ri~~1 ,"~~l'IT 

~ I ~. 'U'iR !I'm" ~ ~ 

it I ~ amr ..,ft ~ ir.rn U1f 

mt1; I fiIR"..,ft ~ mt1; 'IR fiIR" ..,ft *'r 
~ mt1; "IR OR oft m'e.r ~ 
f'iIf.m< ~ ~ W ~ if I 

11ft 1110 .0 1!~ (~) : ~ 
it f,,~crh'~ oil" I 

lim ~, ""' lTl'f1{: ~ 
~i<ml!mr{r"" I ~ ~~ I 
1l ~ ~ ri 'ImfT ~ ~ fi!; fimi' 
.~ ~ ;;it ~ fi!;qr ~ flI;qr I ~ ~ 

iF;n't if 'ai' ~~ ~ fi!; ~ 'Ift;w, 

mt~;;it"l'l'i\"q:~~'Ift~ 

Jt~1 ll<rr-m~f.I;~aftl¥ 
<tmr • if; 'l"Rf 11'11; 'IR ~ or.r 
"Ip'n~ ~.-.: 11'11; 'IR ~ ~ if; 'l"Rf 

~~~1I'I1;'IR.~;fIe'IiT~ 

~~I .;qrfi!;~~ 

. .-T ~.n ;til> ~ M~ ~ ~ 

.. 1!TIIi't if, ~ ~ t,w ~ ~ 
~~.~~~~ 

~rfltl~~~'IR~ 

~ot~l'f~~'Il!"rfltl 

~1lot~aft~m~A;~ 

{ .n ~ ~~ mm '11fT mr I 

fiIR" *" ~ '111'('; I ~ 'flIT fiI;qy ? 
~ ~ ~ llilofttr~; .~ 

Or ~tf:~, 'fil1ffil;lrr~ iltfi!;;fmm 
.m1ftj,~~~,"l'ITf.It!~ 
w lIT11f ~ ~ rfIt U1f 'fI: 
~ ~ I f<r'f;ft;w if ~ fim1lf 
'IT, ~ ~ if ~ ~ 'IT 
~'IfRr'IiT~~.-.:ril n¢ 
m'e.r ~ mt1; t 'IR 1l <rr-m ~ fir. 
m.rort'IR~<ft;;rif~ 

"Ii'IffimT;f ~ ~ ;ft;w 'liT '" ~ ~, 
qt It® I ~ ~ ~ l ~f";fli' 
Wllmrrtfi!;~~rfIt 'I\lt ~'aft 
~t~~~t.m'li't~.rniti 
ft;rQ: I m ft;rQ: ~ m'fi "Ii'IffimT;f ;nf{a, 
Man of conviction. l:uurage :.nd imagina-

'i')n, 1i"""~~ "ffi!<IT ~A; fir;«( 
~if'fIITm'~~rfIt~ ~ m-
'lR1ft~~m~ 1'I'g'~"""" 
nif~~ m'l" I ~~ 
mrit fi!; 'I'n: ittt iffif ;r{l' .r.r~ fir 
'ai'~'Ii't~~ I lIliffifq' 
,"iIR~'I'f;~ I 1JIf~tfi!;~iIR 
..mr ~ ... ~ ~ ~ orfl' sil, ~ 
m if 1lot ;;rr .-.: ;rom ~ 'IT fi!; !IIl'fif; 
W~ iFm if 'flIT fif;m: t 'IR 'flIT 
"",,~~fi!;<miw.r~~~t. 
~ ~;jfif ~ ~~, ittt ~<f 
~. <tmr ~ 'iiI ~ t fi!; 'I\lt 
1ft~.-.:~ I li'wr.r'aftq't~t 
fi!; ¢ ~ firf.rw.n qrnnft ~ 
~ ~, \1"1' 'fI: IIPI1'f ,.;i', qq;fi U1f 1fT 

~, his ,hould he the last wurd on the 
subjec., 'ai'~ ~ ftl;lITilI'~ 

~ III "'ITf.m ~ M ...... 'I\lt 
lAIWtw ~ qq;fi;;it _~ q:.mr 
~~ I '!it~t. ~ ittt~ iffif 'fI: 
~'IR~"~~ 
W~I m>aA~fir;~ 
~~it~pr~,~~ 
rfIt ~ '11fT ~ I 'If'IT m ":>rr l1'l\'I 

~~~~Qfif;~ 
1IiI1I'~~riM~~~ 
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['imr OfF m ltT1i~] 

~ilm~~1 '«~ 
~it~~citllit~;J(T 
;n:~'ITf.I;~III'(q;f~~~ 
~~~f.I;~~~ 
~ iIif1m;r "I'f<l'lIiT qq;fi ~ it; 
,<rrm. 'f1lr rn 'IlT ~ ~ ri't 11' 'lW 
~ ~ ll~ '1l1lf(ijiiillit m ~ . 

'",{o ~0"1f (~) : ~~ 
lft ~ ~~ ~ I 

tim.- 5T~ mf ltT1i1f: 'IItll: ~ 
'qlIiTiIT l cit 11' ~ ~ ~ I it 
~1l;II'~~ftorc:t~.~ftorc:t 
\llm:~f.I;,«'Ii'Ift~~~ 
iIimr it; ~.~. cit ~ 'nit 
~ flIr.nq; lft lI1e ~l ~ ... , 

qIII 'fA',h ~: ~ tI'f.t ...,. 
~~~I 

tim ~ mf W1'IiIf : "I1r ~ qt 
OR: mtf """ oiWi ...,. ~ ~ ~ 
'I'tt ~ i!jiitt'l~I41" ~ ~ ~ 
'tit ~ ~ OR: If(\' "" .rnrt cit ~ 
'Illlm illY ~ ~ t I 

it~~~~it~ 
~il .WTo ~1Im"1IfI'Q; 
if 1 • ~ iiIiITt aft 1 'R 
~ it qq;fi fult (t ~ 'R fult 
il;Gm:.~lIIlI<'rfll;lnl m 
m'~~~ ~1IfI'Q;'l'ttt 
nitnit~1 ~~~~ 
it ,,~ ... r.mr.r ~ I ~ 
~~'IIt'l'tt~~1 ~ 

_.~~~mi.lfT~ 
'Pit' I"tit i 1 'IItll: ~ ~ 
~~~I{i\l'ffi',t:ri'tIl{Ifli'i~ 

tft~FfOR: ~m~? 'IItll: 
wm;) ~ ~ t fit; ~ 'Ifrif ~ 
.r~~~ri't~tl il'onmr 

~'I>'\"~""'~~~ 
;n't it ;;nom ~ 'I'tt q<r ~ ~ ;;nom 
~I ~'~~f'liq;r~t ~ 
~~~~1t;~1t;ftorc:t.~­

mt~;;jt~~~~~m 
~.~I 

~~fit;,","~'1lITtl 
"o-~o II'W ~ t;ff 'fiT Il;II' 
1l;II'~ ~o ~"o lIiI'<f'IimiiT'Ii">: 

"" <mIT 'IT I ~ Il;II' IfTlf ~ 
it ~~ ~ ~o ~ ~ ~ aft 'I'tt ~ 
~ ;m;r 'lit II{ IfTlf ~ ~ ~ 
~ ~~ ~ II'W it 'IlIT ~ ifill 
t ? 1i'it ~ 1ffi;rr '4T ri fiI;lIT 'IT 
fit; '"'" ~ ~ it ... "faqll{fu ~ 
itmr...mr'l>'\" Qr;r v.iT ~~ <nit 
qR ...mr OR:~ fir.oI; ~ 
1:1 'fIIl~rilllt~~~? 
ll~~~fit;;;~~rnif~ 
l'I"~~oftm~~~.m 
,{\" 'Ii ~ "n 'I1w 'Ill" ~ 'I'tt \Ill 
~~t'l''l1"IWI: H~titqtOR:;;j't~ 
l" 'fiT 'IT II{ ~~ ~ lIiI' ~ lilt v.iT 1 

WI: tU, it II{ 'IR" ~ "" ~ .q;.. 
,(ifill. ~~lIiI'll' ~;;it~ 
t. m ~ ~ (t ifill fJRPIiT 1!(IiljI" 
IIll1lTf.I;~~~'fiT~ 
~ ~ it qR m<'Il it fiI;lITl 
t u, iii II'R 'fill ~ I: ~ 'I<IT 'I(l' 1 
~~itll;ll'lITt~~'IT 
fit; 1fIIl 11ft: ~ P fuI;rf ~ .i" 
.m: ~ WI: t t"~ it·mft if rrom ~ 
~'ITI ~~~~" 
~ t 1 >l tt~, <f'Ii ~ fuiTt 
~~~~fit;~~ 
~ ifill t. ~ 1fIIl ~ t? IT 
W1IQI i fit; WIiT ~ tt ........ IIIl.t 
~!litfil;~~~m(~ 
~ ~ ftorc:t p lft ri ~ flI;ln t,1 
.~mit~fmt'titG~~ 
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~m~~~~~;rn'FI 

~rpl !II1'r ~ 'lU f.mn ~ 0I1j: "" 
!II1'r ~ Iff ~ ~ ~:I;I" t(Prr f.I; fipr 
~ ~ ;rn ~ ~ fif;ll'P11IT ~ I 'ij:fiIi" 
itt <mT m'II' ~ ~ ~ ;rn ~ w 
~'Rif'!ifT~~~.fiI; 
it'( ;rn ~ ~ orR ~ ~ >t.f ~ it 
'I5f Jt 'film fiI;lrr 'IT fiI; firq ~ 
~ ~ (t, 1l ;rn it ~ ~ i;'''' I 

!JI'1of ~t.\'~~~it~ 
mrtik it; ~ ~ ~ ~ itt "fT1A' 
I1fIr !'em fiI; itt ~ ~ ~ If,'{ 

m>l1~h;~Tf.I;i!1f~~fiI; 
~ Ifi'lftr<1 "',. w'lTof f.t;m;;nll' .m 
>rom~~l~m.m 
~ 1;1fIn' ~ -m: iRii r.r. lIif <I'ri' 
.rr~ WAe i!'Rr"t ~ t ~ ~ 
'lit I ~ifIi'itwf<:l':n"TfiI;f~ 
ir~~it;m~'f;11f~ 
f<I;>n' lIfT, ~ ~ ~ f'l"lT "fT qR 
~ ;rn it ~ ..mr ,,;r ~ t:"t 
fo!;lf[ ~I ~it ~ ~Fr .:; '_~:f 

'Il!f ~ ~ I lIif r.m -.r.r ~ 
~ll~i!>~'l'lIT""~it~ 
,~ itt ~ ~ !'em -m: '!'l' 
~fWllit<rT~il'~~ 

fuITt 1 "'HR!II1'r~'I!\'~'Rm 
IfIft.m:!II1'rit ... ~'IiT~ilrf<:l':n 
tl'tI'Ii''lfit;;it'f;11f~-~~ 
~ ~~~ ~~rt-m:~~it; 
Wl';l~'PI<It~'I!\'~ 1~1l 

!IR!II1'r~~~~fiI;~it 
!II1'r""~""mt~'Il'I'¢~ 
.m:1i'~~ fiI;;;r;rIl'1iT~~ 
hl~~"IiT~~~ifil;q: 

'IT m.r ~ "" !fti;r orr-rr ~ ~ 
.m:~'I!\'1Itll'mtfil;~~mr 
iIfm;~~~~"IiT'f;11f 

A;qr~I~~~~ 
~*it1lGift~ifq:rl!fTfiI; 
~W'ITm;r~it;'IiI1f~~ 

"ITi<t ~ "" ~ ~ ~. oft. ~. ~. 
,..;t ~ 'Il'IIifT ~ t I >t.f ~ it '1ft 
~if~it;ft;N~IIfT~q: 

"" ~T ~ ~ ~ 'lll "" ~iiI" ~ 
~!II1'r'RIII'Rfr~f.!;!II1'r~ 

,..;t ~ ~ 'II1lOf if ;{!'if I 

1Il tI'Ii' t fiI; ~ ~ qR ~1RfR 
~ it; ;r;n;t If': ~ it 1;1fIn' IiR 
fiI;lrr~~itU~""~Jt 
~'!I'~"" ... ~tf.l;;rnitiR~~ 
mft';il;w "" \IT'I' ~~ " ~ ;rTi 
it; iiI"& if ~J m~ 'II1lOf 

it ~;;ni IlIif!ll1'r" ~ ~'li'- "" 
~iiI"ifI<ff~~'IiT~oroi\' 

;f\1m: ~ 'R ~ ffl ""'" t 
~R~~i~if;~ifm;;n 
~"t ~ ~ ;;it lIfur.r 'IIfI'qi mfmr 
~ iiI"ffit 'IT'<, .r.rr t't ~ it TIT' 
'R'IT ~1 'H, 'IT'< ;q..n ~ tnI'J:'I 
if'I'TifT ~ 'IT, ~ ~ ~, if '1~t 
fiI;lrr I WI< ~ 'Tfli 1f'lf¥ q-)T 
~ ~ ;;nif "" ¢. oro it ~q 'tiT 
<krm: ~. w<iT ~ ~"t I ~ 
it 'Imff it; ft;N 'Il'W "liT ~ t<r.mr 
~ ~ ~ q-R qr;;r ~ oro it "'fIt 
'tiT~Ifi1il'~I~~it{ii 
fi!l'(.r~~if~m-""W'IT 
rn"''''m~iI"'~ <:"ttq-R1It 
<I71ii1T<r~fiI;~<I'ri'!II1'r~it; 
iiI"ffit ~ m .m 'I\W; 'lilT "liT 
~>rtTmifiil~~~.m 
tlti:'1'~"IiT'I'!I'<fr~~mrr 
~tl~~"t~""~'Ifi~ 
ir.n~fiI;~'IiI1f~~'IT~ 
~ if \ilf-lifiUl(..... ~ "" <I'ri' 
~mrr~t I wit;ft;N~ i f.I; 
ti't m;r ~ ~ ~ ~. 'J'f if 
;n;J 1Ilfiillll(ffi "liT ~ f<:l':n <If1lf. 
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~ 1'ft'Ift..t(~): 

~er ~, 1!If ~ ~ 'liT ~ 
flr;:r;rr ~ 

Some Hon. Members Tose-

Pandlt 1[. C. Sbarma: Mr. Chair-
man ........ 

Mr. Chairman: Shri Rajendra 
Singh. 

Shrl Rajendra Singh: Mr. Chair-
man, Sir, the onerous and complex 
natur~ of the food problem facmg 
the country is at once acute and 
chronic. It has so far eluded grasp 
and has delled all at.empts at solu-
tion. But however, stubborn a prob-
lem this food issue may be it could 
not be contradicted when I say that 
so far as the comprehension of the 
problem is concerned we have got it. 
My indictment of thc Government is 
not about the policy which the Gov-
ernment has pursued during the time 
of the outgoing han. Minister. My 
Indictment of the Government is that 
'his Government which has been 
posted with sO many bri'liant reports 
of various committees and organisa-
tions could not take advantage of 
them and has remained impervious 
to them with the result that the food 
situation remains what it was live 
yeus ago. As is evident from the 
annual report of the Department, 
there has been only 6 per cent in-
crease in agricultural production. It 
is difficult to say how this increase 
bas been obtained. One would say, 
rather the Government would say 
that this increase has been effected 
because of the measures pursued 
and adopted by the Government. I 
do not agree. If that could be so 
what could be the reason for a con-

, stant fall till 1957-58 from the 1955-
56 level? So it is quite evident that 
agrlcu'tural production today In this 
country depends as much on the sky 
as it had ever been. The old pro-
verb that in India agriculture 1. a 
gamble in monsoon remains as much 
true and valid as It was ever be-
fore. 

The reports of the A.oka Mehta 
Committee and of the Ford Founda-
tion are such that if this Govern-
ment had any intention of taken, 
advantage of them it could have 
taken this country a long way to-
wards solving. the food problem. But, 
as I told you, this Government Is 
impervious to al1 suggestions which 
will have any adverse effect on the 
vested interests. I do maintain that 
this Government has vested interests 
in cONuption, inefficieney and nepo-
tism. The hon. Minis~er of Food and 
Agriculture is a very bood friend of 
mine. 

An Hon. Member: Really? 

Shrl Rajendra S1nrh: Yes, that is 
so. I admit that he is a likeable per-
son ........ (Interruption). 

Shrl Amjad All (Dhubri): Also! 

Shrl Kajendra S1nCh: So far is his 
personal traits are concerned, I like 
his ebullience, buoyant spirit and 
easy manners. But these very per-
sonal traits, when applied to prob-
lems, social and economic, add more 
to the dangers which are already 
there. 
13,38 hrs. 

[MR. DEpUTY-SPEAKER in the CI14ir] 

That is why the light-hearted opti-
mism with which the hon. Minister 
has revised and, I should say. revers-
ed the policy adopted by his predeces-
sor is not only going to bring about 
a rapid and progressive deterioration 
in the food situation but is also goin. 
to bring about a frustration so far as 
it is a question of social po' icy. The 
policy of monopoly procurement and 
State trading in foodgrains had not 
ever been dictated by any ideological 
considerations or by any considera-
tions of doctrine. It was dicf>:ed by 
the inevitable and inp.capable situa-
tion prevailing in this country be-
coluse of the backward economy and 
because of our outmoded system or 
aaricultural production and varlnus 
other factors. As far as I am awue· 
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a.ld this HoWIe is awar~, nobody could 
Br.CUSe any at the committees, either 
it be the Mehta Committee or it be 
\!>e Ford Foundation or it be the 
VIlO delegates of having ~ .ociailot 
bias. They had all been objecth'e 
observers and the who'e series of 
recommendations were based on the 
objective observa:ion of things al 
they obtained. But this hon. Minis-
ter, with all due respect to him, I 
would submit, is playing ducks and 
drakes with the Objective Program-
me, SO fa.rmulated from the angle of 
social policy and that which is imme-
diately of practicabilities and feasible. 

• You can accuse Shrimati Renu Chak-
ravartty of being a Communist, but 
what about Shrimati Renuka Ray? 
Both of them have said that this free 
movement of foodgrains in this newly 
created zone is no solution; rather 
the prices are rising, and at the same 
time, there is nothing in sight to 
check the rise in p.rices and see that 
the prices are held at a cerjain level. 
I do not understand any man with B 
moral conscience saying that the 
business community-I do not mean 
of this country alone, but throughout 
the leng:h and breadth of this little 
planet--<:ould be relied upon to play 
the game with a BenSe of moral con-
science and with a sense of fair con-
duct. It cannot be. Human nature 
is such that the businessman con-
cen~tes only on his profits, irres-
pective of the fact whether he sticka 
to moral conduct or serves the social 
interests or not. He is interested im-
mediate'y in hi. own profit. There-
fore, to believe that by creating cer-
tain artificial zones and by giving a 
loree licence to the grain dealers, and 
at the same time asking the Reserve 
Bank and the various banks to give 
them credit facilities the demand and 
lupply position would become such 
that the price line would be held and 
the country will heave a sigh of r ..... 
lief is going too far.' 

Much has not yet been lost. There-
fore, I again reqll~st the Minister and 
this House a'so to reconsider the posi-
tion. There had not been any defect 

. ~ the policy of Shri JaIn. Our cri-

ticism of him was about the imperfec-
tions, the defects and the diftlcultiea 
in the implementation of his policy. 
Therefore, my submission is this that 
the Minister must reconsider hia 
position. 

Where does he want this country to 
go? He says he wants to have a bulfer 
slock which will stabilise the prices, 
which will check prices from sitoot-
ing up. This is, in fact, making this 
eountry a constant, a permanent heg-
gar. Therefore, I would submit that 
there should be an immediate revision 
of the policy which this Minister haa 
followed. 

With all due .respect to my hon. 
friend Pandit Thakur Da. Bhargava, 
who is not here, who is an irrepressi-
ble man-I am using the expression 
"irrepressib'e", and that could be .aid 
about me as well- .... 

An HOII. Member: It is unparlia-
mentary. 

Sbrl RaJendra Slngb: Is it unparlia· 
mentary? Then I wihdraw. 

Mr. Deputy-Speaker: It is not, 
though I would be reluctant to use 
that word for the han. Member. 

Sbrl RajeDdra SlDKb: That i. be-
cause of your greatness and the great-
ness of the Chair, I am 1I0t so /Feat. 

His encouragement to the Ministry 
to follow a policy of laissez faire is, 
in fact, something which no mala 
who is alive to the situation, who Is 
committed to give our peasants a fair 
price and to give OUr consumers a 
time to have their commodities at 
reasonable prices, can accede to. 

Prices arc rlSmg. The working 
class demands a corresponding rise 
in its emoluments, salaries, and what 
does the han. Mini.ter of Finance 
say? He says no increase can be 
mad.. in the emoluments and th" 
salaries of the working c~ass and the 
wage-eamers. The tussle Is there BI 
you find, and God knows where this 
country would go! 



7037 DelR4ftda MARCH 21, 1860 10'1' Grants 

rShri Rajendra Singh] 
Therefore, as the NDC has tightly 

looked at the thing, the whole qUe&-
tion today is to hold the price line 
firmly and resolutely, and this can 
be done not by foree movement of 
grains, not by giving freedom to our 
businessmen to act as they please. 
Impossible, ridiculous, fantastic. 

As I have been telling you, there 
has been only a six per cent rice last 
year on the level of output which we 
reached in 1955-56. This is an indi-
cation of the fact that all our mea-
sures to improve agricultural pro-
duction have been woefully inade-
quate. That means to say, that we 
still depend as largely on rains, mon-
soons and the vagaries of the sky, as 
we have ever been. Therefore, today 
the problem before this Ministry 
should be to de-link and to isolate 
our land from the vagaries of the sky 
and to the ex~ent you succeed in that, 
you will find agricultural production 
going up. 

The question is: how to step up 
our agricultural pil'oduction. 

Sbri P. R. Patel: By an ordinance I 

Shri £ajenelra Singh: No, Sir. It 
will take time for you to understand, 
because you have revised yourself 
So many times so recently. 

We do not have much vir,in land, 
and as Pandit Thakur Das Bhargava 
has said, it is by intensifying culti-
vation of available cultivable land 
that we can step up our production. 
The Ford Foundation has rightly 
pointed out that if We do not treble 
the presen: rate of production on the 
avail.b'e land, by 1966 we will have 
a population of about 480 millions 
and, at the present level of produc-
tion, there will be a shortfall of 28 
million tons. From where are you 
going to fill this deficit? If the Minis-
ter says that he will addOl'ess the 
United States and take their surplus 
products for feeding this country, 
that would a:.o become impossible. 

It is all right to take two or three or 
live million tons of surplus products 
from the USA but it would be impossi-
ble to import 28 million tons of food-
grains into this country every year, if 
for nO other reason at least because of 
the difficulties of transport. 

Therefore, I most humbly submit 
that if the rate of product:on has to be 
trebled, there should, naturally, be 
three-fold investment in agriculture. 
When I found today in a report that 
the NDC has allotted Rs. 1,000 crores 
for agriculture and community projects 
for the Third Plan, I simply felt be- . 
wildered, because of this blindfold at-
titude towards agriculture. 

You know, Sir, agriculture is the 
heart of the problem. Either there is 
agr:cultural production and the survi-
val of the nation as an independent 
country and the survival of democracy 
or we go to pieces. There can be no 
two opinions about it. Therefore. my 
submission is this that, planning or no 
planning, all our efforts, all our in-
vestments should be tuned to the needs 
of increasing agricultural production. 
Naturally. from this calculat'on you 
ftnd that to treble our present rate of 
production, we need RI. 3,000 crores at 
once. 

As to America, I have been to 
America and I am glad to say that I 
have made many friends there. I nave 
great regard for that great country. ~nd 
its great people. But, in all humIlIty, 
I would like to tell you that L'l 
America. to part with the surplus 
produce is something like a problem. 
Every day, in America, $1' 5 million 
are spent on the storage of this sur-
plus farm produce. Therefore, it is 
rather in the interest of the American 
economy to part with their surplus 
farm produce to India. If American 
friends are sincere in helping us, I 
would like to reciprocate with same 
sincerity to them then they must give 
us cred't. We do not need surplus 
farm produce, what we necd is credit 
facilities to the tune of $10 million, for 
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importing machinery and for erecting 
in Ihis country fertiliser plants, for 
procuring and manufacturing in our 
country agricultural implements and 
tools and various other eqwpment for 
fulftlme!1t of the various irrigation 
projects and sO on. We do not need 
farm produce, but we need credit faci-
lities. And you will see that it is an 
"a3Y thing for America, when you 
know that $10 million are simply two 
d3Ys' earnings. So, if the American 
friends are sincere towards us, then I 
would submit that credit facilities to 
the tune of $5 billion every year. for 
two years, should be provided by them. 
That would mean that they hav" to 
give one days' national income of theirs 
to this country every year, for two 
years, and we shall be able to pay it 
in six or seven years and with good 
interest. 

'.le mere import of the farm sur-
plus is going 1.0 help nobody, neither 
the Americans nor this country. 
Rather, it would make us a beggar 
country, all the time at the mercy of 
our good friends. It is rather a des-
pi"able state. Left to myself, I would 
lil<e my country to go to starvatio..., 
and to go to death than to live lID 
this beggary. 

Sbrl AIIsar Barvanl (Fatehpur): No 
starvation for us. 

ShrI Rajendra Slnlrb: That Is what 
the hon. Minister says, and the hon. 
Member may take him at bis words. 

I have a few lIII,estlonl to make in 
this connection. The first of them is 
in regard to the recommendations made 
by Raja Surendra Singh, and also the 
Ford Foundation Team. The Ford 
Foundation Team has pointed out that 
if agricultural production is to be 
stepped up to meet the requirements 
and needs of the country, then the 
agricultural department should not be 
a Government department, much Ie •• 
a third-rate department of Govern-
ment. It should be a concern of all 
the people of this country. The people 
Who should preside over this dep.rt-
ment should not be Minls'ers. This 
department should consist of people 

from all walks of political life. from 
all welfare societies, people who have 
control over public opinion, people 
who are of enlightened minds, people 
who have at their hearts the service 
of the cou..,try, and so on. Such 
people should be brought together to 
preside over this agricultw'al depart-
ment, which mould be eventually con-
verted Into an agricultural commission. 

Paadit K. C. Sbarma (Hapur): How 
many people will be there? What will 
be lhe number? 

ShrI Rajendra Singh: There can be 
a dozen Or more. Why should my 
hon. friend worry about the numblr? 

I have suggested that it should be 
eventually converted Into a commis-
sion. People from various elempnl3 
of public life should be associated 
with it, and it mould not be a govern-
ment department. That i. necessary 
in the interests of the coun:ry. Of 
course, I say that there should not be 
participation In government, but some 
people say that there should be par_ 
ticipation in the s:epping up of the 
production from the soil, and that 
could be done when all the elements 
in the country unite together to do so. 

The Deputy MlDister of Agrlcuitnre 
(Sbri M. V. Krlshnappa): Whom will 
t.he hon. Member criticise then? 

ShrI Bajendra Slnrh: I am only 
saying what the Ford FoWl dation Team 
baa reco~nded. I am not simply 
saying it from the figment of my 
imagination. The hon. Minister may 
look into the report of the Ford 
Foundation Team. Why should he not 
look into it? And they are not com-
munists, nor are they socialists, they 
are just dispassionate observers. 

At present, this department is 
callous and impervious to all sug-
gestions which are made for the good 
of the country. I might give you just 
one instance. Raja Surendra Singh, 
who is a departmental man, was en-
trusted with the duty of finding out 
what administrative changes should 
be brought in in order to Itreamine 
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rShri Rajendra Singh] 
the agricultural department. That 
gentleman. in collaboration with his 
friends, gave a very brilliant report. 
The periodicals like Indian Finance 
and capital made very good comm~nts 
about it. That report is still Iyi"g 
somewhere in the custody of white 
ants. The former Food and Agricul-
ture Minister said here that in ftnQn-
cial terms, it would mean only Rs. 2 
crores of further expenditure. But 
the overlord, or the monarch of all it 
surveys, namely the Planning Commis_ 
sion did not heed to his advice, and the 
Minister had to go out on that account 
also. 

The reply of the Prime Minister 
on the score, namely the Nalagarh 
Committee's report, is rather fantastic 
and ridiculous. How can anybody be-
lil've him when he does not tell us 
by what time these recommendations 
are going to be implemented? As far 
as my information goes, even those 
recommendations which do not have 
any /lnancial implications, and which 
could have been easily implemented, 
have not been implemented so far. 
The Prime Minister does not take care 
to look into all things. He is given 
some brief, and he just picks up here 
and there from it and projects it in 
the House and ra ther misleads us. 
That is very unfair. I do not think 
democracy would survive in that way. 

Shri M. V. Krlslmappa: We shall 
starve democracy? 

Shrl RaJendra S ..... h: 1 am speak-
ing on behalf of my party. So, 30 
minutes must be given to me. 

Mr. Deputy-Speaker: Does not hon. 
Member want that time from the 
opposite side? 

Shri M. V. Krlslmappa: He is Shri 
A.oka Mehta, the second. 

Shri Ra,Jendra Sml'h: The position 
of those in the agricultural depart... 
ment should be improved not only in 
<.he State. but even in the districts. 
hom my own personal experience in 
the districts, I can lay that the district 

agricultural ofIIcer is something like 
a very junior man or rather a third-
rate suhordinate of the district collec-
tor. H.! has to depend for everything, 
financlIII grants, for controlling the 
administration etc. on the district 
magistrate, who does not know any-
thing about agriculture. Therefore, 
even if there be any necessity to 
amend our Constitution, it must be 
done so that our agricultural officers 
in the districts are made an indepen-
dent institution by themselves, with 
full financial powers, with an inde-
pendent cell inside for audit, and at 
the same time. with full and absolutp 
control over their department., in the 
same way as other heads of depart-
ments. I would also submit that all 
departments of Government which are 
related to agMcultural productIOn 
should be amalgamated with the agri-
cultural department. Take, for bs-
tance. the commUnity projects and the 
national extension service blocks. I 
have been associated with the nwanal 
extensive service block., with nearly 
six or seven of them. and from Ill)' 
own experiencp I wish to submit that 
they are neither /Ish nor fowl nor 
good red herring; they are all rotten 
meat.. . .. Therefore, this department 
should be wound up, and these com-
munity projects should go away. It Is 
all nonsense. 

Ch. Ranblr Smp (Rohtak): Why? 

Shrl RajeDdra Sml'h: And the fea-
tures of these community projects 
which are· related to agricultural pro-
ductiOn must be handed over to the 
acr1cultural department or thl' Agri-
culture Ministry. Then, the depart-
ment of irrillation. the department of 
everything .... 

Shri A. M. Tariq (Jammu and Kash-
mir) : What is the 'department of 
everything' ? 

Slui RaJendra SIDch: 1 am DOt 
coming from Kashmir. I am cominC 
from Bthar. 
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Now, the principal problem which 
taces the peasants today in improv-
ing agricultural production is their 
age_long indebtedness. Even on the 
modest scale it has been calculated 

. that our agricultural indebtedness-of 
the peasants-at the present level of 
production comes around Rs. 1,000 

··crores. Only 6 per cent of it is pro-
vided either by Government or by 

, co-operative institutions. What an 
aweful situation ~ If We want to 
emancipate OUr people from exploita-
tion by the various social parasites 
you cannot do it unless these Rs. 1,000 

,crores are injected here and now intD 
the village, put in' the hands of the 
peasants. Unless you do jf, they are 
not gDing to be emancipated and freed 
from the oppressions and exploitations 
Df the social parasites living in the 
villages. Unless they are freed frDm 
these clutches, you are not going to 
insplr... them tor increasing their pro-
·ductlon. . 

We need three-fold increment in in· 
vestment for increasing Dur production 
three-fDld. TherefDre, we need at 
lellSt Rs. 3000 crDres additional to gD 
into the hand. of our peasants so that 
they have enough of credit. Then only 
would agricultural production brlghtall 
up. 

I am the onlY member from my 
party and I would require some more 
time, Sir. 

I will come to sugar I submitted 
before and I maintain that Govern-
ment has vested interest in corruption. 
I am again emphaSising that. 

Mr. Deputy-Speaker: The hon. 
Member ought to be sweet at least In 
IUgar. 

Shri Rajeadra Singh: It is so bitter 
now, Sir. (11ltel'TU~) Sir, Gov_ 
ernment have excused the additional 
excise duty on the production of addi-
tional sugar. Wen and good. I do 
Dot mind it. But where does that 
additional saving go? If' It does not .. ,0 to the consumer, It It doei not ,0 

to me and to you, we can leave that. 
But, what about the cultivators whose 
production of sugarcane make. it possi-
ble for us 10 have sugar? What about 
labour whose sweat contributes to our 
sugar production? Is it not rather 
morally incumbent on Us to provide 
a certain share of that additional 
earnings to the labour as well as to 
the sugar cane producers? There-
fore, this ear_marking of additional 
earning in favour of the mill owners 
by Government is rather vpry unfair 
to the producers and labour. I sub-
mit that there should be 0 c"rlbin 
proportion of distribution amung 
these two element. also. 

WTo -nsr ~"fW~ (~). 
~~ 'li[tfll, l!H "'11F .m: tifif ... 

Dr. Ram Subbag SiD6b: Mr. De-
puty-Speaker, Sir, I like the program-
me which has been chalked ou~ by 
the Food and Agriculture Ministry for 
increasing our agricuituraI production 
during the Third Five Year Plan and 
also in the coming year. Our target 
in the Third Plan is reported to be 
between 100 and 110 millions tons. 
Last vear the production which we 
had WBI short of the target which we 
should hav. ..chleved according to the 
Second Pin Schedule. Thi. year 
we .hould ha"e about 80 million tons. 
But, I do not think we are goinr. to 
haVe that 80 million ton •. 

"nlis indicates that our e!forts direct-
ed to Increase our produclion are not 
liuch as would go to meet our require-
ments. And, I also feel that there 8I'e 
certain defects in our programme, and 
also in our efforts to achieve that pro-
gramme. Because. in 1951, we import-
ed about 4'7 million Ions of foodgrain •. 
And, in 1952, we imported about 3' 8 
million tons. In those two years. th ... 
production ligures were 51' 1 million 
tons and 58'27 million to .... I mean 10 
say 'that our production last year 8!ld 
even this year has ..... e up ...... pare4 
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to 1951. The production has gon~ up 
by 22 milUon tons during last year. 
But our import has also virtually re-
mained the same because, last year also 
we imported 3: 8 million tons and year 
before last year we imported about 3.1 
million tons. I say defective because 
despite the fact that the peasants are 
con ,ributing towards our agricultural 
production, our import figures are also 
the same as they were before, about 
10 years ago. I do not know whether 
we are going to reduce our import 
programme because, according to the 
pre.ent Plan, we are going to import 
about 25 million tons of foodgrains 
from the United States, about which 
some Members have said some harsh 
word and others haVe made appre-
ciative remarks. I do not share the 
view fully, that we should depend 
upon imports, because if we are to de-
pend upon imports we will not only 
be running our agriculturists, but we 
will be running the country as a 
whole. The arguments that are ad-
vanced by the Ministry and those who 
are in favour of importing foodgrains 
are that it will provide US reUef during 
the emergency period and will also 
save US from difficulties which we are 
having and that it will enable Us to 
meet our present difficulties because 
it will enable the Government to 
reduce the prices of food grains. 

Regarding prices, I think we must 
try to keep dOWn the prices. I also 
share this view to some extent. But, 
in the interests of agriculturists, I feel 
that we should not reduce the prices 
to the extent which may mBr their 
effort. to increase agricultural pro.. 
duction. No aid or subsidy, whether 
it be in the shape of fertilizers or In 
the shllPe of irrigation facilities or 
anything like that will reach everyone 
of the Indian agriculturists because 
they reach only the selected few. 
Irrigation facilities and fertilizers m'ay 
reach large number of farmers but not 
aU. Most of the Indian agriculturists 
even today are depending for manure 
purpo.ps only on their village manure, 
cow-dung etc. 

If we do not give fair prices or good 
prices to the agriculturists they would 
not be able to Increase production and 
they would not find any incentive to 
increase it. 

There are two Ministries, the Steel 
Ministry and the Oil Ministry. Shd 
Malaviya said that despite the fact 
that they have obtained some conces-
sions from the oil firms, they are not 
going to give it to the people of India 
in the shape of concession in the oil 
prices. The S~eel Ministry also an-
nounced that despite the fact that our 
steel production is going up, we are 
not going to give any concession in the 
steel prices. 

This brings us to the cost of pro-
duction of food becau.e, as was said a 
little earlier, We are having at pre3ent 
320 millions acres under the plough, 
about one-third of which has not got 
any kind of irrigation facilities. And 
about one-third is having good mon-
soon irrigation and the other one_third 
is having irrigation system of all 
varieties-perennial and other kinds 
of irrigation facilities. If the C03t of 
production is not reduced, it brings in 
two aspects of the thing. We are nOW 
dedicated towards increasing our agri-
cultural production 'and that can be 
attained only by doubling, the area 
under plough. There is no hope of 
havL"lg that much of land in India 
because already about 41 per cent of 
the entire area is under plough and that 
is the second highest percentage in th~ 
world. We are only second to Italy. 
There is no other coun'ry except Italy 
in the world which is having as high 
a percenta,e of land under plough 
as we are having in India. There Is 
no possibility of increasing the acreage 
under the plough because if we resort 
to more reckless cutting of the forests, 
then there will be less rainfall. There-
fore, there Is no possibility now of in-
creasing the acreage under the plough. 
You may increase It to 10 million or 
20 million acres but you cannot j~ 
double the country'. acraale under 
plough. 



7047 Dem4nda CHAlTRA I, 1882 (SAKA) for Gnlftta 

The o,her two alternatives are that 
we must have land-intensive pro-
gramme and also labour_intensive pro-
gramme. !u regards the land inten-
sive programme, there comes the lrri-
ga .ion, fertiliser and other things. 
r', ior to 1952 we had about 51 million 
acres under irrigation. During the 
First Plan we were having 16' 3 million 
acres under irrigation and during the 
Second Plan we will be having 21'3 
million acres. But we have been 
always hearing that the irrigation 
potential that Willi created is not fully 
uti lised and ',his al30 is not the fault 
of the farmer. The people may SllY 
that the farmers are not keen on uti_ 

,Ii.ing the irrigation facilities. I have 
myself seen that farmers were not 
given irrigation facilities as was told 
by Pandit Thakur Das Bhargava a 
little earlier. In my area and Darnodar 
Valley also about which Shri-
mati Renu Chakravartty made a 
mention, those difficulties do exist. I 
do not want to have any inhibition 
because we must haVe land-intensjve 
programme and we must have a good 
system of irrigation. It is not enough 
th'at some bil projects are undertake!> 
or are going to be planned or com-
pleted. We are having enough pro-
jects-and we must have more and 
more-but there is some lack of co-
ordination. The man who is incharge 
of agriculture must know how many 

'Ids or how many acres he is having 
under himself which he should pro-
,erly utilise for IDcreuIn& the al1'icul-
lural production and that man will 

\ h. ve to see how much of that land 
hould be broulilt under irrigation and 

; t should be his outlook to find out the 
avenues of irrigation. Similar is the 
case of minor irrigation also. Today, 
out of every two rupees that are spen t 
by the Food and Agriculture Minis-
try, 'one rupee is spent by the Com-
munity Development Ministry on agri-
cultural programmes like minOr irri-
gation or medium irrigation and some-
thing like that. I not only want that 
there should be coordination between 
the Ministries which are dealing with 

l?gricultural subjects but I want that 
~here should be only one Ministry of 
'yiculture, I have nothing to say 

~gl;nst anybody. Let anybody be 
,:I,' M nister, but there should be only 
onc Minister of A,ariculture and no 
more. There should not be any more 
Mini,tries dealinl with agricul ural 
problems because when we go for irri-
gation purposes, we are told to go to 
lhe Irrilation Ministry or the Irriga-
tion Department and all that. There is 
I ltal lack of coordination. Similar is 
'he case in regard to CommUllity deve-
lopment. Therefore, I want that 
there should be only one Ministry, 
I was dealing with land-intensive pro.-
gramme, In that way if one pet30n 
i. enabled to apply his mind fully 
and sino"rely to agricultural pro-
blems, he may be re"Doved if he is not 
working well; but by b:aving three or 
four interests and all in'erests colli-
ding and On top of them there being 
the Planning Commission which has 
not so far given a fair account of it-
self so far as agricultural problems 
go, we art" creating confusion. 

I pay my tribute to the Indian agri-, 
culturist. In 1957 the agricultural pro-, 
duction was 62 million tons and in 
1958_59 it went up to 73 millia" tons, 
On account of good monsoons they in-
creased the production by about 10 
million ton.. It i. the Indian agricul-
turist who increased the production by 
10 million tons and not any depart-
ment. I am prepared to pay my tri_ 
bute to a.'1ybody, provided the Minis-
try or the Planning Commission creates 
conditions under which the farmer is 
enabled to fight the vagaries of nature, 

'That atmosphere has not been created 
by the Ministry. If you want to 
incl'C'ase the production from 73 million 
tons to 110 million tons by 1965, it Is 
:teeessary 'hat the Ministry enables 
each and ,-very farmer to flght the 
vagaries ot nature. I want that pro-
gramme to be chalked out by the 
Ministry. Let the Ministry be su 
competent, so slroh'g and so thorough-
going that it enables every farmer in 
India to fight the vagaries of nalure 
and Increase the production to 110 
million tons. In that case everybody 
will give full cooperatio:t. Not only 
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wi!l they give cooperation but th!'), 
will enthusiastically come forward to 
implement the programmes. The rural 
indebtedness should be eliminatecl. 
We have already invc.ted over 
Ro. 1,300 crores in importing food-
grains rcom foreign countries. But if 
wc invest Us. 1,300 crores in the shap" 
of crop loans or cattle loans-this 
<'attle problem was raised by Pandit 
Thakur Das Bhargava-it will largely 
solve our problem. We no! only need 
food, but we also need vegetabl<.'s lind 
protective foods, like, milk, fruit, fish. 
meat, etc. The vegetable production 
is estimated at 6'17 million tons 
whereas we need 38' 62 million tons. 
It means we have to increase the pro-
duction by over 600 per cent. About 
meat and fish also, if we compare our 
resources with those of foreign coun-
tries, we have to Increase the pro-
duction by 400 or 500 per cent. Simi-
larly in the case of fruit and milk also 
We have to increase the productio:l by 
400 or 500 per cent. How can the 
milk production be increased if the 
people are not in a position to buy 
even a single head of cattle? There 
eomes the question of giving them 
loans. 

There also comes the question of 
feed and fodder. Today we are having 
only 68 per cent of fodder which we 
require for our cattle. Unless L"ld un-
til we increase fodder crops we would 
not be able to have enough feed or 
bhusa for feeding our cattle. We 
should have good varieties of fodder 
in the country. The Ministry of Agri_ 
culture and other departments are 
la bouring hard to introduce dillerent 
v'lrieties of fodder, but they have no' 
80 far contributed much as was dis-
closed by Pandit Thakur Dasji, 
and the Ministry is also not so keen 
in making a apeclal mention of th_ 
facts. Unleas and until we increase 
our fodder and feed production we 
would not be able to undertake our 
cattle Improvement programme. Un-
leIS and until we increase our 
cattle, it wl11 not be POSSible to 
blc:reue our milk and dralllht CRttie 

requirements. Our food production i. 
also very much dependent on it. 

Apart from irrigation, fertiliser is 
IIlso another essential factor which 
contributes to increasing agricultural 
production. We want about 23 lakh 
tons of fertilisers but our indigenous 
production of fertiliser is only about 
6'56 lakhs. We are short of about 
16'5 lakh tons. Though the han. 
Minister has said that he was prepared 
to allow private concern. to increase 
fertiliser prod uction even in our Third 
Plan I do not think it is envisaged to 
produce enough fertiliser because 
according to the Third Plan our con-
sumption will be only 17 lakh tons 
and our indigenous production will be 
about 8'~5 lakh tons. Still We wlJl 
be sort by 8 '':15 lakh tons. Personally 
I think that our fertiliser require-
ment-I mean chemical fertiIlser-
will be much more than 17 lakh tons; 
it may go up to 25-30 lakh tons. 
There also we are not making as 
goOd an eWort as is needed. 

Similarly, regarding electricity abo 
only 3'9 per cent. of the total elec-
tricity produced was utilised in 1950 
for agricultural and irrigation pur-
poses. It was 6 per cent. in 1958 though 
the power production has gone up by 
more than 100 per cent, from 
11,500 kws in 1950 to over 12,000 kws 
in 1958. Therefore, I think that much 
attention is not given by the Agricul-
ture Ministry to this problem of giving 
more electricity to the argiculturis". 
And unless and until we give more I 
electricity, it will not be possible to 
increase production. 
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Shrl P. R. Patel: Mr, Deputy-Spee-
&er, Sir. it has become a fashion in 
our country just to give advice on a 
problem where the persons giving the 
advice do not know. Agriculture is a 
problem. On this subject, only per-
80ns having some insillht into rural 
arPDS, some insight into agriculturist 
family, some insight into agriculture, 
can give an opinion. But nowaday .. 
opinions are expres.ed by those who 
have nothing to do with agriculture 
and who have absolutely no know-
ledge of the rural areas. I may be 
excused if I say that the Plannin, 
Commission. composed of big pandits, 
tend ... r their advice on agriculture. and 
the r.L 1 L ~ ry of Agriculture is obliged 
to follow that advice. The result is 
that matters of agriculture have be-
com .. more ~omplicatl!d in this coun-
try. 

The second big body is the National 
Development Council. There also, bi, 

pandits sit and tender advice. The 
latest advice given by them, according 
to the reports of the Times 0/ India, 
runs as follows: ' 

"Considerable at:ention was de-
voted to the question of prices at 
today" meeting and it was agreed 
that every effort must be made to 
hold the price line". 

It is said that every effort must be 
made to hold the price line, They did 
not consider it proper just to give a 
thought as to how the living conditiona 
of the agriculturists can be improved. 
I do not find any report wherein the 
big pandits have given thought to the 
living conditions of agriculturists. 
However, when the question of 
agriculture comes up, ,they im-
pose their terms and their advice. But 
when the question of labour comes, 
they become helpless. On the question 
of labour also, the press report says: 

U Advice was given to freeze 
wages and a proposal by one of 
the members of the Council for a 
wage-freeze was vigorously resist-
ed by the Labour Minister. Shri 
Nanda, and others". 

These are very line things' It means 
this: we bow down to thosp persona 
who come with the weapon of strike. 
We dictate our terms to those who bow 
down to us. Agriculturists in the 
country are most unorganised and they 
carry out whatever I. said by the 
Government. They do not go on 
strikes and so they are dictated too 
very often. 

Recentl;y. we have been seeing the 
strike of bank employees. They gave 
a threat of 5 ~rike, and the State Bank 
employees went on .trike. Our Labour 
Minister rather roes down to them 
and approaches their unions for settle--
ment of the strike. I want to know 
from the Government whether the 
Government desires that agriculturist 
should al.o go on strike. Let us decide 
it If that i. the desire, there are 
ways and means. But let the Gov-
ernment decide that 

I would humbly submit that mOlt 
of the pandita sittin«.t these bl, 
eouncU. have not studied the reporIII 
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published by the Government. 1 
would refer to one report only, which 
deals wl.h the living conditions of 
agricultural labour and of persons liv-
ing in the rural areas. The report is 
called Agricultural Labour-How thev 
wark and live. This is a Government 
publication. In it there are figures for 
1950-51, and stallements are given, 
showing the annual per capita expen-
diture of ag~icultural labour families 
and of the rural families. For agri-
cultural labour, the figure is Rs. 107' 2. 
For rural families, ,he per capita figure 
comes to Rs. ~04. This is given in 
statement 30 of the book. 

Much has been said about big land-
lords living in the rural areas and 
about the money-lenders and other 
persons doing other business. Consi-
dering all these pain ts I would like 
to know what must be the living con-
ditions of men engaged in agriculture. 
Everybody including my Communist 
friends and PSP friends wants living 
wages for the workers. Workers are 
also those engliged on farms. 90 per 
cent. of agriculturists are as good as 
other labourers. So, I want to know 
what should be their living standards. 
Has the hon. Minister of Aviculture 
ever considered this point? What 
would be the living s~andard of men 
engaged in agriculture? 

Everybody says there must be price 
fixation. Everybody says that there 
must be a holding of the price line. 
Everybody says it. But how are you 
going to improve the social and living 
conditions of these persons engaged In 
agriculture? One of my hon. trlen. 
also said that agricul" ural labour lives 
mo.t miserably. I agree with him. 
But he must also understand that when 
there have been increases in prj ..... 
there have been increases in wages of 
the farm labourers also. 

Some Ron. Memben: No, no. 

All Ron. Member: That is mopped 
up by townsmen. 

Mr. l)epUy-8pea11:er: Order, order. 

Shrl P. B. Patel: 1 am coming to 
tha l. From page 2. of !.he report 
which 1 mentioned-Agrieultunzl 
Labour-How thell work and live-It 
is seen that taking the base year 1938-
39, and with the base at 100 during 
that year, the figure for food prices 
in North India came to 493, in 1950-
51. Thl' wages rose from 100 to ~08. 
So also in Assam. the food prices came 
to 392 from 100, while the farm labo-
urer's wages came to 374. I am not 
reading tbe whole thin!:, but I am 
submitting that the wales have in-
creased as the price. have Increased. 
So, those persons wh6 talk of lower-
ing the prices are the enemies not only 
of the agricul .urists, but of the -!!ri-
cultural labourers. 

Shrlmatl Renu Chakravartty: What 
is the wage of the agricultural labo-
urer? 

Shri P. R. Patel: I am giving the 
earning of an agriculturist and an 
agricultural labourer. I think there 
should be no haste. The cultivatin. 
labourers iJr this coun :ry are ": 8 mil-
lion and cultivators are 204: 2. Non-
agriculturists are 37: 7 million. Let ua 
consider the income of the agricul-
turist and of the farm labourer. I am 
reading from page 21: 

"From the average agricultural 
wage income of the agricultural 
labour family, their estimated 
wage bill for hired agricultural 
labourer. in such families works 
out to about Rs. 500 erares. Ac-
cording to the report of the Na-
tional Committee, agriculture other 
than plantations accounted for 
Rs. ',800 cl'OrH of thE' national 
income,l' 

Rs. 4.800 crores is a big Bum. but let 
us understand tha~ that I. the ~ 
income. 

The pandlt. IIIttinlr In tile Develop. 
ment Board and In the Planning Com-
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mission consider that agriculture Is a 
profession where the net income Is 50 
per cent. I would ask those persons 
to take up agricluture and if they do 
no, lose 20 or 25 per cent. more, I 
would compensate that. Everybody 
who is an agricul.urist knows that 
agriculture is a profession where one 
is hardly able t., make both ends meet 
because of the buffalo. One year may 
be a surplus year, but the two succes-
sive years aTe such that he becomes 
indebted. However, our pundits slt.ing 
'here under the fan believe that agri-
culture is a prof~ssion which giWs 50 
per cent net income from the gross 
earning. Whatever be the advice 
given by these pundits, I do not un-
derstand how agriculture Is going to 
be improved. 

I think the best course fOT the coun-
try would be just to disband these pun-
dits-the Planning Commission and the 
Development Board--and let our 
Ministry handle this problem. I think 
that will be a wise thing for the coun-
try. If there Is any dispute between 
the bank and the bank employees, the 
bank and the Government do not say, 
"Let the bank employees come to us 
individually and we shall talk to them 
and look into their grievances". They 
never say that. But they consult the 
organisation of the employees. 

The han. Minister has been in oftIce 
for the last one year, I would like to 
know from him whether he has ever 
consulted any farmers' organisation 
and if not why. Somebody raised a 
question regarding the farmers' forum 
and much was said about it today in 
the Press. I do not want to say any-
thing more. Let there be a true far-
mers' organisation. You can come with 
a Bill. dellne a farmer and you can do 
so ml1!1y things. Why should there 
not be a farmers' organisation and 
'why should they not be consulted? 
The Government talks of ceiling. co-
'op~rative farming and so many other 
things, bu' Government does not talk 
of agriculturists and their organisa-
tions. So long as the Government does 

not encourace the farmers' arganlaa-' 
tiona and consult them, the food prob-
lem shall never be solved. That Is 
my understanding. 

Mr. Deputy-Speaker: Is not the 
han. Member a farmer? 

ShrI P. B. Patel: I have be"n a fIlr-
mer, but it was my good for.une that 
I left farming. 

Mr. Deputy-Speaker: The hon. 
Member is being consul,ed at every 
moment. 

Shrl P. B. Patel: No, Sir; I know 
how we are consulted. I will just 
narrate that story. 

Shrt M. V. Krlslmappa: He V. .till 
looking like a farmer. 

ShrI P. B. Patel: Take fertilisers. It 
Is a very line word and fertilisers must 
be given to the agriculturists. I would 
like to know from the hon. Minister 
what profit has been made by selling 
these chemical fertilisers within these 
three or four years. My Information 
Is that the Government has made a 
proftt of about Rs. 2 crores from fer-
tilisers. 

An HOD. Member: Rs. 3 crores. 

Shrl P. B. Patel: My information Is 
it is Rs. 2 crore.. Government makes 
money from every.hing and Govern-
ment makes money from the fertilisers 
also. Let the prices be kept under 
check. That is the only thing. I 
would reque,t the han. Mini.ter not 
to make prollt out of this. There is a 
proverb that a poor man's wife is the 
bhabhi of one and all. So, agricul-
ture has become the target of one and 
all. There is not only the Planning 
and the Development Board, but there 
Is another board also, tliz., the For-
ward Markets Commission. I will 
show you how this Forward Markets 
Commission worb as the lreat enemy 
of the agriculturists. Recently In 
Ahmedabad, there was the forward 
mqrket dealing in Kalyan cotton. The 
ceiling price ftxed by Government Ia 



1063 Demands CHAITRA I, 1882 (SAKA) few Omn" 70 64 
Ro. 840. The marlinal line was in~rests. U he could not, I wo~ci 
Rs. 110. The lIuctuat.ion varies be- submit.-it is not for me to advise be-
tween the 1I0or price and the cellin& cause the working· of the present 
price. The margin was lis. 2,600 for Cabihet system I Imow-I would only 
WO bales. That ia to aay the buyer request him to better resian and not to 
has to deposit RI. 2,500 if he buys just bring bad name to him. 
In the market 100 bale.. The price 
shot up and wen, to RI. 803. So, it 
was RI. 37 below the ceiling price, 
and the Forward Markets Commission 
isaued another margin that those who 
buy 100 bales mugt deposit RI. 1,Il00. 
The result was that the prices were 
checked. So, the business of the For-
ward Markets Commission is to check 
the prices when the prices go up. 
15 hra. 

When the agricultuTists are expected 
to get more, than the l!'orward Mar-
k Is Commission got!S there to cheek 
the prices. When the prices go up there 
is an uproar from this side and that 
side tha. the price should be checked 
and we talk of control, this and thal 
May I submit that the Forward Mar-
kets Commission is also another body 
which should be done away with or 
put under the Agricultural Depart-
ment so tho, the advice of the Agri-
cultural D~"artment may be taken by 
it off and on? Now it is under the 
Commerce Ministry and, as you know, 
ion commerce they only consider what 
proHts should be earned by the busi-
nessmen and what losses should not 
be incurred by the businessmen. 
They never think of the 
agriculturists and the Te,ul '. is that, in 
the name of Forward Mqrkets Com-
mission and all other bodies, they dic-
tate and the dicta .ion is just to ruin 
the farmers. 

Sir, everybody says that the farmers 
are making money. Even the mill-
ownerc;, who are earning more than 
onE.' CTorp runee!; 8 y~ar. say that any 
addit;o'l"l tax wouTil ruin them and 
the:r i~'fu.trv. So there are the agri-
cul'ur:st. who can hoor the burdpn! 
Personc; movinr in motorcars. going in 
af!oroohPlPCI.. livinll in hU'1RSllow~. they 
Bav thqt thpv ca~not be.r the burden. 
So I would like th.t our A~riculture 
Mini·ter .houltl be a mqn who should 
'be the dpf""der of the agricultural 

430 (Ai) LS----d. 

Mr. Deputy-Speaker: He would also 
be' compensated like the Planning 
CommilSlon! 

8brl P. B. Patel: No, Sir. The Agri-
culture Minister, I know. i. a bold 
man, is a pract.ical man. Some days 
back, at Hyderabad he gave out his 
views which really represented !be 
views of the agriculturists. When I 
said to the allriculturis.s about this, 
they were very happy. He had stated: 

''Today the farmer's fate was 
decided by the Government and 
others. The forward markets decid-
~ the prices of his produce. The 
pattern of crop was not his con-
(-ern. Others decided it . . . A. 
long as the farmer continued to 
be a negi<.'Cted factor, improved 
production is not possible .... 
Any scheme to Increase pro-
duction would be of no avail 
\lnles~ the farmer was en-
thused to produce more. Fertili-
zer might be made available, Boll 
might be tested, research might be 
conducted, the technical 'know-
how' might be provided, but it was 
only the farmer who could in-
crease the production. . ... Patri-
otic appeal could not enthu.e the 
farmer to step up production. H~ 
should be made to untle.stand 
that by doing so he .. ood to bene-
lit. He should not be a.k.!! to 
produce thingll which he could not 
sell at his option." 

If at all the Government of India 
accepl, this advice, I th'nk the -.m-
e'Ulturists will be happy and the agr!-
cui ;ural problem would be solved. 

In the end, I would ju,t like to re-
mind the hon. Minister what advice 
was given by a Kashmiri pa,,~it to 
the then ruler in the 12th M" 13th cen-
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tury. It is an extract from "Ra;ata· 
1"/lngini" transla.ed by Ranjit Sitaram 
Pandit, page 127. His advice to the 
ruler was: 

"Action should be taken reo 
. peacedly so that th epeople in the 

villages should not possess grain 
for consumption and bullocks for 
the area of the fields in' excess of 
annual requirement. 

For if they were to have exces· 
sive wealth .bey might become 
very terrible Damaras in a single 
year able to violate the authority 
of the king." 

The ruling party is now, perhaps, in 
the place of the king. 

''When once the rural popula-
tion secures raiment, women, wool .. 
len blankets, food, trinkets, har· 
ses, dwellings which are worthy 
of the capital; when 'fortifications 
which ought to be cared for are 
neglected through arrogance by 
the kings, and when they show 
lack of appreciation of the chao 
racter of their omters, when from 
a single district Is exacted the 
main enance fOT the anned foroes: 
when the civil servants have form· 
ed a leage by matrimonial alli. 
ances with one another: when the 
kings take the same view as the 
civil servants in the departments ot 
S'ate then it may be known with-
out doub that there has bl!en a 
reversal of the iood luck of the 
subjects." 

I also believe it. Perhaps the Plan· 
ning Cnmmi.sion is in the position of 
this Kashmiri Pandit and if the Plan· 
nlng Commission and the Deve· 
lopment Council give advice to 
the ruler, the Congress Party and If 
th ,t advice i. followed, not GIlly will 
it bring ruin to the counry but it will 
also bring ruin to the political ruling 
party. 

Dr. M. S. Aney (Nagpur): Mr. 
Deputv-Speaker, I wish to make a few 
observations on the Demands for 

Gran ts of the Food and Agriculturt>' 
Ministry. The' main objective befOft'· 
the nation, as made out by the Finan«' 
Minister in presenting his Budget, was 
to help the growth of conditions by' 
\he end of the Second Five Year: 
Plan for a favourable and hopeful' 
launching of the Third Five Year PI8Jl. 
The Finance Minister observed in his 
speech that the first requisite for tIUo' 
is increased production. He furth.·," 
stated: 

"This is axiomatic and we can-
not afford, even for a moment, to 
lose sight of it." 

Then he says: 
"mobilising the resources re-

quired for this is not going to be 
easy and will entail progressively 
barder wark and larger sacrifices 
by all sections of the community." 
May I take the liberty, Sir, with 

your permission, to ask the Govern-
ment of India, whether they regard' 
the hierarchy of public serYan oS in 
the employment of the Government of 
India and the State Governments trom 
the President of the Union Govern-
inent to the peons of the omc,," "" 
falling under the category of some 
section of the community to whom he 
has made this earnest appeal for har-
der work and larger sacrifices, 
If this clas, whiCh represen ts the most 
cultured and enlightened class of thr 
Indian population is included in his 
appeal then there lies a great respon-
sibility on the members of this clall! 
occupying the most el<all.ed and rell-
pectable positions to set an exampl. 
of that harder work and larger sacrl-
ftce before the public. I humbly 9ulI~ 
gest, without meaning any disrespect 
to anybody, tha. Government servants 
drawing high salaries, say, abovp 
R~, 1.500 per month should be per-
suaded by the Government of IndIa 
to agree to some drastic cut in their 
salary before approaching the public 
with an anoeal for harder work and 
larger sacrifice. In presenting a Bud-
get of this kind we should have im-
p0ged Ihp .ame harder work and 1a..., 
g~r "Rcrifice on them. I con assure 
you that a sacrifice Uke that volllll-
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~rily offered by the Government ser-
van s occupying higher positions will 
be very much appreciated by the peo-
ple and their prestige will certainly 
not suffer. On the other hand, it will 
"dd to their strength and to the power 
today gi ven to these people. 

In India the posiLion and the pres-
tige of an olllcer or a man never de-
pended upon the amount of wealth 
which he was acquiring ev..ry time. It 
depended upon 'his merits and cha-
racter. 

The success of the enterprise' of the 
great men was not 80 much on the 
external resources but on the spiritual 
force and charac .er. Chanakya, the 
Prime Minister of Bharat Samrat 
Chandra Gupta, who defeated the 
Greeks and emancipated the mother-
land from their domination, lived the 
life of a poor pious Brahmin and his 
only wealth consisted of a few balls 
of cowdung, bundles of small sticks 
of wood called samidha and a few 
pool'es of kusha grass brought by his 
students from the forest for the per-
formance of his fire worship. Yet his 
writ ran throughout the Empire of 
Chandra Gupta. That great Bovenign 
even could not think of issuing an 
ordinance to suspend it even for a 
minute. Similarly, Shri Samarth 
Ramdas remained a poor devotee of 
Pr.bhu Ramchandra earning his liveli-

hood by begging from door to door. 
."et Shri Chattrapati Shivaji Maharaj 
would not initiate any big policy or 
take any important step without con-
sulting him. We have seen that spirit 
in our own times in Lokmanya Tilak, 
M.hatma Gandhi and Pujya Vinobajl 
who is still before us as the living 
symbol of that supreme spirit of re-
nunciation brightened by his lofty Ideal 
of universal brotherhood coupled with 
a continuous service to the people In 
distress and suffering. But in the last 
few years I have unfortuna tely seen 
leveral instances where public men 
have sacrificed principl"s for the sake 
'of olllce and not office for the sake of 

principles. I am afraid that lectures 
by han. Ministers are not going to 
create that spirit of sacrifice in the 
people on which the han. Prime Minis-
ter has pinned his hope for the suc-
cess of the Third Five Year Plan. The 
hon. Finance Minister has also men-
tioned tha. there will be need also for 
substantial external assistance. The 
inves~ment target f,or the Third Five 
Year Plan, as now reported to be ac-
cepted by the National Development 
Council, is to the tune of Ro. 9950 
crores in the public and private sectors 
toll<!ther. 

The point which is of the utmost 
importance In this connection and 
which the hon. Finance Minister has 
very earnestly pressed III hi. speech 
is that the Government of India "are 
anxious to make the period of depen-
dence on special external asalstance 
as short as possible". It is a very 
good decision, no doubt. But that is 
possible if we can reach the stage at 
an earlier date where the bulk of our 
investment programme is based on the 
domestic output of capital goods and 
equi.pmenL Our production, both 
agricultural and industrial, must be 
quickened to expedite that stage. We 
should therefore be able to solve the 
problem at the availability ot foreign 
exchange by minimising the imports 
and maximising the exports. That is 
the only solution at the problem. 

View..d in this way, agricultural 
production must occupy the ftrst place 
In the programme to be carried out in 
this year and In the first few years of 
the Third Five Year Plan. The magni-
tude of the operations of purchase of 
rice and wheat can be imagined from 
the fact that the budget estimates for 
the present year for that are 
Ro. 2.07,11,18,000 while the total ex-
penditure of the Ministry Is 
Ro. 2,87.66,11.000 exclu.:,ing the amount 
of Rs. 1,07,90.000 for the Demands tor 
Gran!! for Delhi, Himachal Pradesh, 
Andaman and Nicobu Islands, Manl-
pur and Tripura, which are also con-
trolled by the Ministry of Food and 
Agriculture. 
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The hon. Ministers have a very difII-
cult and delicate job lO handle. I hope 
that the han. Minister in charge of thilI 
Mihistry will not leave any .tone un-
turned to make a success of the job 
which he has been called upon to 
handle and to take lip. Hi. effort of 
building up a buffer-stock and re-orga-
nisatlon of Lhe present zones with a 
view to stabiliae and equalise the pri-
ces, which has been criticised seve-
~ly by my hon. friend who has Just 
preceded me, is significant though he 
hils not yet succeeded in persuading 
lhe Madhya Pradesh Government to 
accept his suggestion of bringing the 
Bombay State and the Madhya Pradesh 
State together in one common zone. 

What I wish to bring to the notice 
of the hon. Members of this Hou.e Is 
that the entire Vldarbha region is the 
worst sutlerer on account of the tug 
I:Jf WIlT that has been going on between 
the Goverriment of Bombay State and 
the Government of Madhya Pradesh 
State. Vidarbha Division and Chatis-
garh Division have been interdepen-
dent for more than two hundred years 
on each other in 1Ile matter of supplies 
of their foodgralns and also trade, 
cOmmerce and Industry. In B.lal(h.t 
District, which now comes in Madhya 
Prad.,,, .s ate, considerable agricul-
tural land is under cultivation of pe0-
ple living in Nagpur and Bhandara 
Districts. The rice grown in their land 
cannot be brought by them outside the 
limits of Balaghat District On account 
Of the ban imposed upon the exnort 
by the Madhya Pradesh Government. 
The disparity of price. of ri"" at B.h-
!that In Madhya Pradesh and Gondla 
and Tum.ar In Bombay is Vf'ry greot. 
Rke Is sold at Rs. 6 or Rs. 7 a maund 
In Balaghat whereas the price at 
Gondia and Nagpur is more than four 
to five times of that amount. It is re-
ported that a good deal of smuggling 
iii going on between pla""s on he 
border and black-marketeers are thriv-
Ing probably with the connivance of 
a considerable number of petty ofl'l-
cers put in charge of these operations 
or of supervising them. When Gov-

ernments create unnatural conditions, 
It is the people who ultlma.ely have'to 
suffer. If the Chief Minister of 
Bombay had, in the alternative, urpd 
on' the Chief Minister of Madhya Pra-
desh that that Government should 
remove the ban on the export of rice 
to he Vidarbha districts which had 
bee.. one wi h them till three years 
ago, the suggestion might have been 
aeceptable to him, but it did not occur 
to the Chief Minister of Bombay to do 
It. He probably though, that the 
demand for sueh a concession for 
Vidorbha, however just or reasonable 
it might be, would go counter to the 
uniformity of policy throughout the 
St,t, which is his aim, and also deci-
dedlv prejudicial to the emotional and 
administrative in egration of Vidarbha 
and M~hara.htra which he wants to 
bring about, and for which he h~s been 
try;ng f~r two or three years, I do not: 
\<now with what amount of suceess. 

15.ZZ hn. 

[PANDIT THAKUR DAS BHARGAVA in the 
Chair) 

Vidarbha must swim or sink with 
Bombay. For the present at least that 
is the position. We are being asked 
to slond with OUT friends in the 
Bombay State and silently submit to 
whatever may happen. 

There are two small points to which 
I wish to refer. Agricultural produc-
tion can be increased rapidly by two 
ways. All the cultivable land should 
be given for cultivation to those who 
can undertake it. I learn that several 
lakhs of _res of land has been obtain-
ed by revered Vinobhaji in his Bhoo 
dan and Gram dan campaign. Gov-
emment must no! allow ,hat land to 
remain fallow or inditlerently culti-
vat~d. It is, in my opinion, unpardo· 
nable not to take proper steps to bring 
thi. land under efficient cultivation. 

The second suggestion is that the far-
me .. must be encouraged to make use 
of improved methods of eultivation and 
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IjS8 improved todls and mech811llcai 
iIlstrumenta like tIactors and power 
pumps on a larger scale in cultivating 
their lands. It is necessary to take 
recourse to these methods of cultiva-
tion. It will be wrong, therefore, to 
include agricultural tractors in motor 
cars; they should be exempted from 
the levy of this new duty, that is my 
sug~tion. 

I have here with me telegrams re-
ceived from .lie farmers as well as 
ot:ler persons interested in cultivation 
in Madhya Pradesh. One telegram 
reads: 

"We understand Central Board 
Revenue hav~ extended motor 
vehicle excise duty rupees 2500 to 
agricultural tractors conoequently 
over hundred farmers of Vidar-
bha who placed orders on number 
dealers have been badly hit and 
unable accept delivery trac or and 
implements ordered due prohibi-
tive price increase stop exemption 
exci.e duty agricultural tractors 
absolutely essential to success 
third flve year plan self sufficiency 
food stop failure give relief will 
result utter failure country agri-
cui ural programme stop please 
exempt agricultural tractors pay-
ment excise duty Pre.ident Nagyi-
darbha Chamber of Commerce." 

Many telegrams and letters like 
this are received by us and I am sure 

jUle Ministry of Agriculture will press 
iupon the Finance Minister the claims 
)I the Ilgricul.urists in thi, matter of 
exemption on agricultural tractors at 
least and also pump engln"s which are 
of so great use in irrigating the lands 
that are being brought under agri-
culture by the people. The rase of 
el"ctric pumps used for agricultural 
purposes deserves to be favourable 
considered for exemption. 

This is my last point. I join with 
my hon. friend Seth GoviJld Daa in 
demanding the prohibition of the .lau. 
~ter of cows. I-dO not think it II 
~ .. _..,. to ,0 into any lon, IIJ'IrU'" 
~" on this point. When Seth 

Govind Das was speakin, I heard 
some hon. friend remarking that thla 
demand was more sen.imental I dO 
not agree with that and I want the 
Government of India not to belittle it 
even if it be deemed to be sentimental 
by them. It is a sentimen, of nine-
tenth of the population of this coun-
try. It is a national sentiment. We 
have been exempting salt from any 
duty year after year. Is that not due 
to sentiment? There are certain senti-
ments which have gone deep into the 
intellectual and social structure of the 
people. But, a. a mat .er of fact, the 
prohibition of cow slaughter is impe-
rative from the economic point of view 
also. Akbar had done It. I say it is 
cruel to kill a cow for fMd, an animal 
that helps you to grow food and feed 
your children by its milk in infancy. 
It has a right to Jive and It i. justice 
to rescue it from the knife of the but-
cher by statute. I conclude with a 
prayer of the Vedas: 

1rTlf) ~fur \If,ri~) 

'II[ q~ '!~ iJ'Ii! 
That is, "Oh Fire, do not kill our cow, 
herse, man and anything that haa 
life." This is our Indian tradition, in 
other words, our Dharma. I hope the 
House will take this dharmic consi-
deration also into account while consi-
dering the demand for the prohibition 
of cow slaughter. 

The Deputy MIDlatar of Food and 
Agriculture (Sbri A. M. Th..-I: I 
would like to intervene at this stage 
to answer certain points ralaed by lome 
bon. Membe~, in order that my .enlor 
colleague may, withia the time that 
he likes to take and within the time 
that the Chair ia pleased to give him, 
deal with certain lar,er question. of 
policy. 

It is not my idea, al haa been point-
ed out by Shrimati Renulla Ray, to 
paint a rosy picture of the aituati .. on 
the food front and to be accused of an 
attitude or approach Iaorderln, Oft 
complacency. Nonetheless, takill, the 
country as a whole, recent monlha, 
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according to me, hav(' witnessed a 
";tuBtion which reflects, you may call 
it, a lessening of tension on the food 
front. There have been months of 
comparative ease-J underline the 
'word "comparative", 

If this House is a mirror of the posi-
tion obtaining in the country at large, 
then the trend of the present discus-
sion, the questions asked during the 
Question Hour and the motions which 
have been given notice of for discus-
sion etc., reflect a state of affairs 
which has not deteriorated, but has 
only, if at all, improved. We may 
ignore for the time being the index 
of wholesele prices and a11 those 
things. The han. lady Member Shri-
mati Renu Chakravartty raised the 
question of the level of prices. She said 
that it was not fair to compare the pre-
harvest peak prices with post-harvest 
prices. J agree with her, but J would 
like the House to remember that 
comparisons can be made between 
prices obtaining in a particular period 
in a particular year· with the prices 
obtaining in the corresponding period 
in the previous years. If you compare 
like that, even if you compare the off-
season prices, you wiJI be able to lind 
that the situation has improved. The 
hon. lady Member quoted some ligures 
from the Administration Report, but 
she has not cared to notice what has 
been stated therein later on. 

It has been stated there that in the 
case of rice, even if we had regard to 
the off-season periods, thE> maximum 
indrx in the off-season of 1959 was 
lI3 as against 118 in the previous year. 
With regard to wheat, the position has 
been a little better. The figures indi-
cate that the maximum that had been 
-'btainmg In the off-season period in 
1958 had been 114, whereas the maxi-
mum obtaining in 1959 was only 100. 

~ RldbelaJ V788 <Ujjain): What 
about 1954? 

Shri ·A; M: Tlio ... : We have to 
~mpaj-e flgu..... relating to periods 

which are comparatively nearer, such 
as 1957 or 1958 or even 1956. It is 
not fair to compare with prices ob-
taining in the preliminary stages of 
planned development in this country. 

Shei P. R. Patel: Why should the 
han. MinL.ter not compare with 1950 
and 1951? 

Shri A. M. Thomas: I can compare 
with those years also. If my han. 
friend cares, he can just go through 
the administration report and the 
other publications that have been 
made available to han. Members, and 
compare the figures himself. 

Shrt P. R. Patel: Th"y arc much 
lower. 

Sbrl A. M. Thomas: I agree that the 
speech of the han. Member who has 
just Interrupted me has served as a 
corrective to the trend of discussion 
in this House, concerning the anxiety 
that has been expressed on the ground 
of rise in fOOd prices. 

A clearer picture can be had if WI' 
compare the wholesale prices of 
cereals as a whole. It may be born" 
in mind that the prices of cereals 
remained a little lower, I do not say, 
substantially lower, in January and 
February of 1960, a. compared with 
the prices during the corresponding 
months of last year. 

I said a little while ago that we 
may for the time being ignore the 
index of wholesale prices and other. 
things, because if we do not take also - -
the circumstances into consideration, 
then we are apt to draw incorrect 
conclusions. 

For example, take the caSe of the 
index of rice. In Ori •• a, after the 
formation of the zone with West 
Bengal, we all know that the prices 
had gone up by about Rs. 2 to 3 per l' 
maund. We do not grudlle that, l 
because even then it is a fair price. \ 
H from Rs. 15 it has cone up to Rs. rs Jj 
it will reflect a great deal In the Indezl 
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of price., I just want to drive at that 
only. 

Also, the index may not give us the 
correct position. Suppose, for purposes 
of comparison, we take the index of 
rice at a time when controlled prices 
were prevailing in West Bengal, and 
compare them with the index of pre-
sent prices, that may not give us a 
real picture of the situation, because 
even when the controlled prices were 
prevailing in West Bengal, the open 
market prices would have been really 
much higher than the controlled 
prices. 

I would also like the House to 
remember that when we consider the 
index of prices of food articles in 
general, we should not be guided by 
the impression that the index rises 
limply because of the increase or 
decrease in foodgrains price. only. 

Shrlmati Benuka Ray: May I inter-
rupt the han. Minister? Is it not 
correct that rice price dropped last 
year to 99, whereas now it has come 
down only to 105? Is that not 
significant? 

Shrl A. M. Th01llas: It i. not 105; 
it has gone up only to 105.6 or some-
thing likc that. The pOint that I was 
driving at was this. Of course, it 
changed the pric... in Orissa, and 
made some differenee in those prices, 
but we do not regret that difference 
at all, because that will be reflected 
considerably in the index of prices, 
So also is the position with regard to 
the difference in the situation in West 
Bengal. Of course, there have been 
rises in other parts of the country, as. 
for example. in the southern zone; 
there has been some rise there, but 
there has not been any abnormal rise 
there also. 

We haVe also to take into considera-
tiOn the prices of food articles other 
than foodgr.ins. I would like to draw 
\he attention of the House to the 
publication ECOIIomic Sv.nJe1I, 19119-60 
which ba. been circulated to hon, 
Memben 'alone with the illidge! 
papers, It has been state4 therein: 

"The index of wholesale prices 
has of late been around 119. At 
the end of January, 1959, it was 
about 114 ...... The index for rice 
at 104.3 is higher by about 14 per 
cent. While that for wheat at 97.1 
is lower by 25 per cent. Cereals 
taken together show a fall of some 
3 per cent. and pulses have gone 
down by as much as 24 per cent. 
On the other hand, the other 
constituents of the food index 
such as edible oils, sugar and gur 
and tea have gone up by about 
12, 11 and 24 per cent. respective-
ly.". 

With regard to the other articles, 
the House know_not that the Food 
and Agriculture Ministry want. to 
disown responsibility allogether-thia 
Ministry has very litt'e control on the 
level of prices of articles other plan 
foadgrains. 

Later on, it would be seen in that 
publicatiOn that: 

"Of the rise in wholesale prices 
in 1959, food articles oth.,.. than 
/oodgTains accounted for nearly 
two-thirds, industrial raw 
materials for about one-sixth and 
manufactures for about one-
tenth.". 

Later on, there are other indication. 
also which should serve as a correc-
tive when We approach this problem. 

This leads me On to make a refer-
ence to the eastern rice zone, which 
has been made mention of by two or 
three Members from West Bengal 
who have spoken earlier. Shrimatl 
Benu Chakravartty said that the eX-' 
pectations which the hon. Minister 
bad roused when he announced the 
formation of 'this eailtern zone have 
been belied. What were the expecta-' 
tions that were raised by the hOll 
Minister?' Even before the formation 
of the rice zone; when It was said 
that the Central Government's incJlna-
tiOll was to form 0risIa and West' 
Bengal into onecompoiilt' zone, It ,..' 
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pointed out that this zone would not 
be self-sufficient; it would be deficit 
to the extent of 3 to 4 lakh tons or 
something like that. So, no 
spectacular result was intended or 
was expected when this zone of West 
Bengal and Orissa was formed. But 
I may say that the results so far 
achieved do indicate that the ex-
pectations have not been belied, but 
I would say that the step has been 
justified. Now, what is the position in 
Orissa? You will find that after the 
formation of the rice zone of Orissa 
and West Bengal, the movement of 
rice and paddy from Orissa at the 
first stage was not adequate to begin 
with. but from February onwards, 
the movements have been fairly 
heavy. 

Here, I may just refer to the point 
raised by Shrimati Renu Chakravartty 
that whereas I had stated on a pre-
vious occasion that there had been 
movement to the extent of about 
SO,OOO tons, at that stage, the Orissa 
Food Secretary said that it was only 
about 40,000 tons or something like 
that. I would like to submit that my 
statement with regard to these figures 
is based on railway movement figures 
which I think are more authoritative 
than any othpr estimates of move-
ments. 

By 3rd March, 1960, about 1'23 lakh 
tons of rice and paddy had moved 
from Orissa to West Bengal. During 
the week ending 3-3-60, despatches 
amounted to about 20,000 tons, which 
means that if the movement is main ... 
!ained at this rate, the despatches will 
be of the order of 70,000 to 80,000 
tons per month. There have been 
also despatches by road and by the 
sea route. In spite of this heavy 
movement, there has been no undue 
riBe in the prices of rice in Orlasa 
which are now ranging between Ra. 
18 and Ra. 18 per md. for common rice 
at the raild-head centres and for 
band-pounded rice in the interior the 
1Ir1""" are Ra. 14 to Ra. 15 per md. 

Shrlmatl RenD Chaluavartty: Have 
you seen the prices in Bengal? 

Shrl A. M. Thomas: With 
to Orissa I have certainly 
daily prices prevailing there. 
between Rs. 16 and Rs. 18. 

regard 
got the 
It was 

As far as the agricultural producer 
in Orissa is concerned, the position has 
improved; and as far as the consumer 
is concerned, he has got a fair price 
also. (Interruption). So far a. 
Orissa is concerned, SO far 89 
the prices fair to the producer as well 
as to the consumer are concerned. 
there is nothing to find fault with tho 
Centro. 

Shrlmatl Renu Cbakravartty: Is it a 
fact that initially the producer was 
getting only Rs. 9 per md.? He was 
selling in the mandi. 

Shrl A. M. Thomas: That is pa:ldy; 
it "'iIl work out to Rs. 15 or Rs. 15-8-0 
At fts. 9-8-0 per md. of paddy it will 
work out to Rs. 15 or something like 
that for rice. 

Shrl RaJendra Sinrh: Do you think 
that is fair price for the cultivator? 

Shrl A. M. Thomas: That would 
also indicate that had it not been for 
the zone the Orissa cultivator would 
not have got that fair price. Even 
this the Orissa cultivator would not 
have got. 

It must be admitted that soon after 
the formation of the eastern zone 
there has not been a considerable 
change in the price situation in West 
Bengal. The West Bengal prices had 
hardened to some extent even in 
January 1960 in spite of the formation 
of the zone. But we have to bear in 
mind that the zone was formed on the 
19th December, 1959; but the forma-
tion of the zone was talked about eve .. 
2 or 3 months before that and It was 
more or le9. deftnlte that the zone 
would be formed about a month or 
so betore. So, In anticipation of the 
formation of the riee ZOIle, the prices 
in West Benga I had already deelined. 
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You will Ibid that in February the 
p~jces slllfted, easine down and a~ 
DOW rulin. between Rs. 22 and Rs. 23 
per md. for common rice. I have got 
the daily bulletins and if the han. lady 
Member wants to refer to them and 
,et better informed, I am prepared to 
hand over that paper to her. 

Shrlmatl Renu Chakravarit;y: In 
Calcutta is it Rs. 25. 

Shri A. M. Thomas; For common 
rice the price was between Rs. 22 and 
Rs. 23. In certain areas it was some-
thing like as. 24 or so. Compared 
with the prices that have been exist-
ing in Calcutta or in other parts of 
West Bengal, it cannot be said that 
the prices were abnormally high. 
There is deflnitely improvement in the 
situation in West Bengal, notably in 
Calcutta. I believe the han. lady 
Member will agree with me that 
there is no atmosphere for starting a 
further agitation on the scale that was 
prevailing before the zone was formed 
or the controls on prices were with-
drawn in West Bengal. (Interrup-
tion). 

You will find that last year the 
conditions became extremely difficult. 
The entire House is aware of that. 
After State trading was undertaken 
by the West Bengal Government 
through a system of levy on mills and 
attempts were made to enforce price 
control orders, the market arrivals 
practically stopped and a large num-
ber of rice mills closed down for want 
of paddy. In spite of very large 

't"ale distribution of rice from Gov-
ernment stocks, it was found very 
difficult to maintain supplies in that 
State. I do not know whether the 
han. lady Member Shrimati Renuka 
Ray wants a reversion to this state of 
affairs by insisting 00 controls. 

Shl'\ ltaJeDdra SI"",: Is it not a 
fact that it was because of the imper-
fection of the machinery that we had 
there that the crisis came up? 

Ihri· A.lII. Th_: I will come to 
~r ,State. UnCl!TTU1Ieio!I). This year 

~the condition ia entirely cWrerent. 

Mr. CbainDaD: Let the han. Minis-
ter proceed. It is very unfair that he 
~ould be interrupted like this. We 
must hear what he says. Let the han. 
Minister be allowed to proceed. There 
ia no question of talking like this. 
This is not the way that han. Member 
shOUld go on giving a running com-
mentary. 

Shri A. M. Thomas: This year the 
condition is entirely different. The 
supply in the market is plentiful. 

AD Bon. Member: A point of clari-
fication, Sir. 

Mr. Chairman: After the speech is 
over a question may be put, it neces-
s.ry. 

Shrt A. M. Thomas: Although In 
January the prices rOSe to some 
extent, they have now declined and 
there is a perceptible easy tone in the 
prices of rice in West Bengal. 11 will 
be our endeavour by various measures 
to maintain this easy tone. As a result 
of the cordoning of the Calcutta indus-
trial area against exports and large 
Bcale supply of rice b~ the Central 
Government for dhuribution in the 
Calcutta industrial area, the move-
ment of rice into the Calcutta indus-
trial area from outside is relatively 
small. There is, therefore, no fear 
that the demand from Calcutta might 
upset the price level in Orissa or in 
the West Bengal districts. We pro-
pose to make available a certain pro-
portion of finer qualities of rice for 
distribution in Calcutta so that the 
prices of finer qualities also might be 
kept under check. When necessary, 
we shall be prepared to make avail-
able some rice to West Bengal Gov-
ernment for distribution in urban 
areas too. 

Shrimatl RenD Chakravartt;y: Were 
lIot 'the prices higher than last year 
at that time? 

Slut A. M. Thoma: No. 

Shrlmatl Rena ChakravarU)': Your 
Index figures show that. 

Slut A. M. na-: That I. exactly 
what I pointed out. The Index figures 
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may not give us a correct idea because 
although there were controlled prices 
the index prices were based on the 
prices existing. Really, the open 
market prices were much more than 
the controlled prices. It may not 
give Us a correct idea to compare the 
present West Bengal prices with the 
prices obtaining during this period 
last year according to the controlled 
prices. (interruption). 

By all these measures we hope to 
be able to keep the prices in West 
Bengal at a reasonable level. The 
conditions would have have been even 
better but for the unfortunate drop in 
production in West Bengal once again 
as a result of serious floods. 

This leads me to the questions that 
bave been raised by hon. Members 
from Madhya Pradesh and especially 
Shri Shukla. He said that it should 
be the endeavour of the Central Gov-
ernment to persuade the Madhya 
Prade.h Government to agree to the 
fonnation of a zone with Bombay and 
MadhYa Pradesh. We have already 
expressed our preference and we have 
marie it clear more than once before 
thIS House that our preference is for 
a larger zone linking Madhya Pradesh 
9ith Bombay; 

Shrimatl Renuka Ray: Why not 
<>ne zone for the whole of India? 

Shri A. M. Thomas: That question 
has already been raised. I think 
Shrimati Renu Chakravartty's ap-
proach appears to be that of a young 
Child. If you cannot have controls, 
then have no controls at all. She 
cannot think of any "ia media be~ 
tween ""ntrols and laissez faire. .. •. 

Shrimatl Reuuka Ray: I am not 
Renu Chakravartty. 

SIIri A. 111. Tbcnas: My hon. friend 
Shri Shukla was pointing out to 
cretain defects obtaining in the pro-
curement machinery in Madhya Pra-
desh. It may be that in the begin-
ning of the last crop season there 
may have been some delay in our 
procurement organisation start.lnc 

functioning, but the present position 
i. that our officers are spread out 
throughout the Chattisgarh area and 
bri.;k purchases are being made. You 
will no lice from the figures tllat after 
November, 1959 we have been able 
to purchase, by about this time, 3:8 
lakh tons of rice and by about this 
period last year we had been able to 
purchase only about 1.80.000 tons of 
rice. The entire quantity that we 
have been able to purchase last year 
till October has been 4,05,000 tons so 
that it would appear that our pro-
curement machinery is working very 
satisfactorily there having regard to 
the quantum of purchases that have 
been made by the Central machin.,..,. 
within this short period. Our oftlcers 
are prepared to purchase rice from 
anybody who can offer it at the Gov-
ernment purchase prices. There 
should, therefore, be no question of 
price in Madhya Pradesh declining 
below the Government purchase 
prices. 

Shrl Radhelal Vyas: What about 
wheat? 

8hrl A. M. Thomas: Shri Shukla 
has also referred to the purchase of 
boiled rice and he has also referred 
to the question of the export of 
broken rice. We are purchasing 
boiled rice and we have also allow-
ed the export of broken rice so that 
the main complaints of Shri Shukla 
are things of the past and it would 
not be correct to raiSe some com-
plaints in the context of circumst-
ances obtaining in Madhya Pradesh 
now. ' 

It is true that in the case of wheat 
It may be said that the Centre has 
no procurement machinery there. 
With regard to the purchase of 
wheat, we have left it to the various 
State Governments who would desire 
to have purchases of wheat. The 
situation that is now obtainln. in 
Madhya Pradesh with regard to J 
wheat can only be remedied by adop-
tion of one or the other _ 
Kitheo' the Madhya Pradesh Govern-" ... 
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menl ,hould agree 10 link up Madhya 
Pradesh with Bombay so that the 
producer in Madhya Pradesh would 
find a rcady market and that for a 
reasonable price, or the Madhya Pra-
desh Govcornment should itself make 
purchases. The Madhya Pradesh 
Govt'rnment (also has been ralsmg 
sonw difficulties with regard to this 
purchase. but we have been impres-
sing on the Madhya Pradesh Gov-
.. rnment that it should be prepared to 
purchasl' wheat that is available in 
Madhya Pradesh at the procurement 
prices that have been fixed by the 
Centre. 

Shri Radhelal )'yas: Mil)' 1 inter-
r_pl Ihe hon. Minister? May I know .. 

Sml RajeDdra Silllh: When 1 in-
telTupted you did not allow me to 
do so. 

Mr. Chairman: Order, order. This 
i. not the way to put the question 
to th,· Chair. 

Shrl Radhelal Vyas: The Madhya 
Pradesh Government has already got 
stock. of wheat which are lying 
there and large stocks are coming 
there which are sUTplus ~ the re-
quin'ments of the Madhya Pradesh 
Stat... I would like to know whe-
ther the hon. Minister is prepared to 
allot that quota to any other State, 
say. Bombay State or any other 
State. Unless this is allowed to go out 
of th,· Stato, the Madhya Pradesh 
Governml'nl cannot purchase the 
• t.oek~. 

Shri A. M. Thomas: That is not 
COITect. The Madhya Pradesh Gov-
ernment has not brought to our 
notice that large quantities are lying 
there and that we should take over 
those stocks. In fact, if large quan-
tities are there We are prepared to 
take them over, we are prepared to 
allot to ftour mlJls or other con-
sumers so that there would not be 
aDY difficulty on that score. 

Shri M. V. KrIsImappa: We will 
irninge special trains. 

Shri A. M. Thomas: Several hoO: 
Members have referred to the ques-
tion of State trading. I do not want 
to take the time of the House by 
referring to this question in detail. 
The policy of the Government has 
been explained to this House more 
than once regarding this matter. It 
has been pointed out by Shrimati 
Sueheta Kripalani that it will not 
h~ advisable to haVe procurement in 
deli";cnt areas where there are only 
marginal supplies. That is also the 
point of view of the Government. 
My hon. friend Dr. Ram Subhag 
Singh also was arguing that It would 
not be proper to repress prices in 
surplus areas to such an extent as 
to create circumstances that would 
not give any incentive for the farmer 
to produce. These are the two points of 
view which have also to be taken 
into consideration when we discuss 
the question of State trading. 

We have taken some steps in the 
matter of the tentative scheme that 
has been adopted with regard to 
State trading. The hon. House 
knows that wholesale traders 
throughout the country have been 
licensed and the purchase of food-
grains are being now made where-
ever possible and necessary. It will, 
however, be apreciated, as has been 
mentioned in this HOUSe more than 
once, that State trading in foodgrains 
Is only a means, not an end in itself. 
State trading has, therefore, to be 
'undertaken judiciously according to 
the circumstances of each State . 

Lnst year, a number of State. 
purchasing rice and paddy were not, 
however, happy. For example, in 
.West Bengal after the introduction of 
the levy scheme and the control on 
prices with elfeet from 1-1-59, the 
arrivals of paddy and rice In the 
market declined. At one time it 
looked as if the rice had practically 
dis.opeared from the market. Simi-
larly it happened in Bihar. The pro-
curement of rice had to be given up 
in June, 1959 in order to l!IIIIure ade-
quate availability of rice In the open 
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ma~.K~". .In Ule! a~llcit States the 
factors of ci~m"nl1 and SUpPl)' have 
POW...:l".iU.l .l'llhl.~'h.:e 0.11 ~ne marKet and 
aJlj al. .. epm .. u.J, .. 1.1.e par .. of tne State 
Govcrnmenl.~ .. 0 ~.,force price control 
order j .lnlffi.!d,d, ~eJ.y rcsuu.s in the 
stOCJ{d gOU1S; u,ld.!rground and the 
b,acJt·mar.Ket develOping. In the Bur-
PHJ. .. S.aLe"" howeveJ.", there is no such 
difficulLy. In he light of the ex-
pe.-ience of last y~ar. the Madras and 
Mysorc Sl.a.e Governments have also 
give.l up procurement of rice and 
paddy. AL prele .... rice is purchased 
on bohalf of ,he Government of India 
in Lll, surp U3 Stales of Punjab and 
Madhya Pradesh. In Andhra Prade3h 
al'(l Cen~ral Procurement Unit is 
con inuing 0 function. But pur-
chase3 a.-e being made only on volun-
ta.y eff.Jr.s and we have not been 
able to pu ,cha3e any substantial 
qu~ntity thore. In the States of 
ASlam. U .lar Pradesh. Orissa, 
Madhya Pra1e;h and the Union Ter-
ritories of Tripura and Manipur the 
rice and paddy are being purchased 
by he S a'e Governments to meet 
the local requirements during the 
lean pe-iod. After the last harvest 
the wheat was purchased hy the Gov-
ernment in the States of Punjab. 
Uttar Pradesh. Madhya Pradesh and 
Raiao:;+han. At. present, procurement 
of wheat in Puniab and Rajasthan 
stands susp.nded and the purchases 
are made only in Uttar Pradesh and 
Madhya Pradesh. 

I make this position clear because 
I do not want to create any impres-
sion that we have given up S'ate 
trading. As has already been point. 
ed out. We have been purchasing 
foodgrains wherever possible and 
wherever it was found to be neces-
sary. 

I only want to refer to one or two 
points more. One point that was 
raised by the hon. l\o1.ember. Shrl 
Raiendra Singh is with regard to 
Impol'ts. He said th~t It Is a despic-
able thing-It i. his own expreaalon-

to import foodgcains from AmerlC8 
under PL 480. He more than once 
5a1(1 that he wa. speakmg on behalf 
of hi. party and that the enure tIme 
that is devoted to his party should 
be given ,a him. But I doubt whe-
the: he was voicing the fee.ing of 
his own party. 

Shrl Rajendra Singh: Yes. I do. 

IIIll'I A. M. Thomas: He said that 
imports under PL 480 had to be dis-
couraged 8.i it was not advisable to 
make such imports. But some of the 
spoke.men f rom his party were 
voicing a different line of approach 
on previous occasions. Under the pre-
sent circumstances it is impossible 
to avoid imports on the scale that 
we are having now. 

18 hrs. 

Shrl Rajendra Singh: Sir. may I 
explain? He is distorting the fact. 

Mr. Chairman: Order. order. If he 
wants to put a question he will be 
given an oppor~unity &fLer the speech 
is over-not In between. Otherwise. 
there will be no debate. 

Shrl A. M. Thomas: He has bee~ 
making certain very bold statetmenta 
with regard to procurement policy 
and imports and on other things also. 
He has been accusing us in the mat-
ter of formation of the West Bengal-
Orissa zone. I do not think theae 
points deserve any answer in the light 
of what I have stated earlier. 

My han. friend. Dr. Ram Subhag 
Singh. has said that in 1951 when 
our production was perhaps 18-20 
million tons less than the present 
production, we had been Importln, 
more than four million tons and 
more or less the same quantity is 
being imported eve,; now. It is trUe 
and It haa been expiairied on the 
floor of the House on severai occa-
sions. This additional .quantity hu 
to be made available in the CIOWItry 
in order to meet tlie Inereued de-
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mand for foodirains. In the con-
text of a larier population, with 
an increasini purchasini power 
arid "larger development 0:-

, Jlenditure : and increased money sup-
ply and provision of 'credit facilities, 
We have necessarily 'to' maintain ade-
quate supplies and our indigenous 

'production, though it has substantial-
ly Increased, could not meet these 
mcreased demands. We cannot pro-

'ceed on ma :hematical calculations in 
these matllers. We have to take 
into consideration the changed cir-
cUmstances, quantum of money sup-

,ply, etc. The Economic SUTVf!1/-I 
referred to it earlier also-under the 
heading 'monetary trends' says that 
over the 12 months of 1959 the money 
supply in the hands of the public 
Increased by Rs. 170 crores. In the 
previous two years it was lower: 
Rs. 75 crores In 1958 and Rs. 96 
Crores in 1957. It also mentions the 
other expansionary factors. So, we 
have for sometime more to import 
substantial quantities. 

I would now refer to the point 
raised by Shri Rajendra Sinih that 
the PL 480 imports were of advant-
8ie neither to America nor to India. 
He says that in one breath. In ano-
ther breath, he aays that it is of 
aa"antage to America. I may 
oy that it has been mutually 
advantageous. In view of the foreign 
exchange diftlculties We import 
wheat largely from the United States 
under PL 480. It provides two ad-
vantages: firstly, payment in rupees 
in India and secondly, payment on 
deterred basis. They also add to our 
resources for the development of the 
country as a large proportion of the 
nle proceeds of wheat become 
available to us for expenditure on 
d"elopment projects. The United 
States has no large surplus in rice 
arid only a small quantity is being 
Imported from that country under 
P.L. 480. The rest of our needs has 
to be met largely from Burma. This 
inVOlves expenditu.... on foreign ex-
cbange, We have, however, succeeded 
in obtaining some additional rice 

agamst additional exporto--some eon 
of an indirect bart.r, wli.hout having 
to pay for the rice in foreign ex-
chanie. 

What I have been drivin, at ia 
this. There is a large su,'plus in 
America which they want to diapose 
of but they need not give it to' India 
for .hat matter. We also do not want 
to get these ,things in pmtiB, we want 
to pay for them. We want to pay for 
that. The only thini is, because we 
have ou'r foreiin exchanie diftlcul-
ties we want some favourable terms 
to which America is also agreeable, 
and it i> IInder that arrangement 
that we are Importing. 

Sir, I do not want to take any 
more of your time. I will on.y refer 
to one more matLer before I sit down. 
Shri Rajendra Singh .. aised the ques-
tion that we bave ,iven an incentive 
of 50 per cent rebate, on sUiar pro-
duction which is more than the aver-
age in the last two years. I may 
inform him that these incentives have 
been successful. It has been stated 
that the production of sUiar has in-
creased. Not only that, over anlS 
above the minimum price of Rs. 
1-10-0 that was being paid to the 
growers several factories now pay a 
little more, round about two annu 
more. The factory is in a position 
to pay that because it anticipate. 
tha\ it would be able to make up 
from this rebate of 50 per cent. 

I may also Inform the House that 
the price-linking formula, however, 
did not speciftcally cover these con-
cessions. In order to ensure that the 
cane growers get their proper share 
in the above conces,ions in the cal-
cu'ations of d.ferred payment--
the concessions in the matter of re-
bate, early cru.hing and other ad-
vanta~eS-We have also now made a 
provi.ion and the Cen~ral Govern-
ment have made suitable amendments 
In the price-linking formula to that 
elfect. That will bl> seen from the 
nntift~ation that was issued on 2nd 
)'h~ch. 1980, Th .... efore. It Is not a 
ca,Q in which the Central Govern-
me.,t was oblivious of the beneftb 
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[Shri A. M. Thomas] 
tha t should accrue to the sugarcane 
grower. 

Sir, I think I have covered many 
of the poinl.S that have been railed 
80 far in this debate. 

Mr. Chairman:. Shri Rajencira 
Singh may now put his quesl1on. He 
can only put a ques.ion, and not 
make a new speech. 

Shri Bajendra SinCla: Sir, I never 
said that import.. of foodgrains from 
America are only to the advantage 
of the American people. My submis-
sion was that if America is sincere 
enough to help us they should hclp 
us by giving ten billion dollars 
worth of credit facilities and not in 
the form of farm surplus. That is 
the point that I made out. 

Some hon. Members rose--

Mr. Chairman: Shri P. G. Deb may 
put ;his question. 

"",,,I,·If;ftr.f: !q","'f, !!fe' m 
If ~ ~ iIT.~ ~11 ~ .m: m ~~ 
1ft ~ 'r, ",9 -.r <:~ ~ I F ~ ij .5 d' ~ ~ q= 'I: ~ II'r.r;l ... r IITITif~ 
fIf .r ~ I 

Mr. Chairman: He wanted to put 
a question when the hon. Deputy 
Minister was speaking. He wanted 
some clarification .hen. I am only 
asking him to seek that clariftcation 
now, 

Sltrl P. G. neb (Angul): The State 
officials said that the price of rice 
in Calcutta had. risen from Rs. 20.5 
a maund to Rs. 23 5 within three 
weeks in Janu9ry. I want to know 
whether the price has risen or not. 

Shrimatl Relln Chakravartty: The 
figures given here are all different 
fTom what have been published. 

Mr. Vbalrma .. : The hon. Deputy 
Minister is not inclined to reply. 
Shri Venkatasubbaiah. 

Shrl Ve .. kata .... ltlta1alt (Adoni): 
Mr. Chairman, Sir, I th9nk you very 

much for giving me an opportunitY 
to speak on these Demands. Sii-, 
India is mainly an agricultural coun-
try. Out of the total geographical 
area of 811 million acres the area 
that is under cultivation is 403 million 
acres. As per the report of the Plan-
Ring CommiSsion, at the time of par-
tition, the area that was actually 
under irrigation was 26.5 million 
acres. But after the a. tainment of 
Independence, much progre,s has been 
made under irrigation with the result 
that by the fourth year of the Second 
Five Year Plan nearly 38 million 
acres of land have been brought 
under irrigation. At a cost of nearly 
Rs. 1,510 crores, nearly C2 million 
acres o~ land are being brought under 
CUltivation by way of major, minor 
and medium-sized irrigation. If we 
look at these figures, we may come 
to the conclusion that much progress 
has been made so far as the irriga-
tion facilities are concerned. 

But still there is much to be done. 
The way in which our planning is 
being carried out, so fa" as increas-
ed production in agriculture is con-
cerned, is most haphaza.;d. The 
Prime Miinster the other day said 
that nearly Rs. 2,000 crores are going 
to be allotted in the third Five Year 
Plan for improvement in agricultu"al 
production in this country. Nearly 
Rs. 600 crores are being brought 
directly under the Minis ry of Food 
and Agriculture for this purpose. 

ruB hI'S. 

[MR. DEPUTY-SPEAKER in the Cl>ai~J 

The Planning Commiss'on, in the 
ftrst instance, suggested that by in-
creasing the irrigation potential in the 
country, every e!l'ort should be made 
to secure an additional production of 
at least 48 per cent In the mqtter of 
food in this country. But ultimately, 
when the States were taken into con-
ftdence and when they were asked 
to put in their maximum effort to-
wards agricultural production, they 
came to the conclusion, in consnlla-
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tion with the States, that by the end 
of the second Plim they would be 
able to increase food production 
by 28 per cent. only. From the notes 
circulated b, the Ministry of Food 
and Agriculture, it can be seen that 
by this time an increase of 14:3 per 
cent. in food production has been 
achieved. So, we can say that we 
have not made much headway in this 
direction in spite of the efforts put 
forward by the Ministry of Food and 
Agriculture. 

But there is the other side of the 
picture also. As I said, out of about 
411 million acres of cultivable area 
in this country, we coud only get 
about 60 million acres of land under 
irrigation with assured water supply 
and the rest of the area has to depend 
upOn the vagaries of the monsoon. 
So, looked at from this point of view, 
we can say that there has been a 
sincere effort made by this Govern-
ment to increase food production in 
this country. 

But for increased food production, 
we are only thinking in these terms, 
namely, whenever the prices increase, 
We at once consider how to bring 
down the prices. We are unable to 
say whether agricultural production 
has actually progressed in the coun-
try, whether intensive cultivation has 
been taken up and whether any faci-
lities have been given to the agricul-
turists to increase production. Through 
the Community Development pro-
grammes and the NES schemes it has 
been thought that much iml'etus can 
be given to increase agricultural pro-
duction in the country. But when it 
comes to the actual state of things, I 
am sorry to state that there is not 
much at co-ordination between com-
munity development and the Agri-
culture Ministry. Each is thinking in 
its own way. In many flelds of agrl 
cultural production, you will find mere 
duplication, with the result that we 
are not able to make a concentrated 
effort for increased agricultural pro-
dUction. . 

When we think of agricultural pro-
duction in this country, We have to 

think is terms of how to increase agri-
cultural production at the village 
level and whether we are able to 
supply at the agriculturist's doors his 
needs' for increased production. Fir.rt-
ly; much emphasis has to be laid on 
intensive cultivation and soil conser-
vation. These are two important 
items for increased agricultural pro-
duction. The other items are ferti-
lisers, manure, better seed., better 
marketing facilities, etc. When I put 
a question the other day, the han. 
Minister said ....... . 

Mr. Depat,.-Speaker: I am consciou& 
of the fact that sO many Members 
have made preparations for their 
speeches during this debate that they 
are getting restles_I must use that 
word. But what can I do' I haY\! 
decided to extend this debate by one 
hour and the Government has .,reed. 
Even· then only a limited numbet can 
be accommodoted. I shall try to 
acommodate as many as possible. If 
the Congress Members put a ban Oft 
themselves that they will not take 
more than 10 minutes, I will be able 
to call many of them. 

Shrl A. C. Gaha (Barasat): There 
Is no use in having 10 minutes. 

Mr. Deputy-Speaker: This cut. 
would apply retrospectively. 

~ f(~' '"' (~) : lit II'II!' 
im;r~u"~~&<Ru"~ tv. fiI;re' 

'lIT ~ ~ ~ ~ """"" "" mr 
\ll'Rn't.m~~ihnm&fiI;~ 
~ IIm1I\' "" II1ire' mmr..- it lfR, lfR 
m ~ ~ ~ f'rw "1m t Mif;;r 
~ t-;m "" ~ 'tiIit ~ ~ .m.t 
f'iroI<rr 1ft t m ~ ~ it or.r OR 
~~ to, to fiI;re'~~~~ 
~'lltlll"Rftt,IIfTf~IIt~~ 
~ & ? 
~~ :.t~~ 

~tfil;1JII'm...rt~I\'{Itn: 
~ ~ onif it; f.IreR 1ft ~ ~ • 
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~~..rtmwit.m~ I~ 
~~ ~o, ~o ~1ft'~~m 
,.r m 'lilt ~ ... {tIlT ~ lit 
~ ~'{ l f~ ~ ~ it orill (t i/1:Q 
~;;rr~1 

III III T1" ToU (~): 
~ ~, II • f~ ~ to 
~ it; ~ tv. ~ lfi"( ~w <IT1f 
'f!iif~ 4' ~ ~ f'F to ~ it; 'Ir."f 
~itlli'tt'lftll1lffi'!Il'I'it~m 
fu; ~ ~ fim;r ~ lfi"( ~.m: 
to flfilC it; ~ f1'« IIi'tt fm ~ 
~~'Ift~~~I¢~ 
tv.~'Iit~ r..m:~....rr~1 

~~ ~11f: m«ff it; f'rcI; 
~ IF! ~ ~iJT m-r ;;mr I 

~1I1 ~'R1l : ~, ~ I 
ori~m~~~it~ 
~I 

Shri Venkatasubbalah: Regarding 
the distribution of fertilisers, when I 
said that from the border States of 
Andhra Pradesh, some fertilisers are 
IInding their way into the Andhra 
State by way of black-market, I did 
not mean to say that those States 
should not be supplied with adequate 
quantities of fertilisers. I only meant 
that there was some defect in the 
'Supply of fertilisers to the farmers. I 
only wanted that strict measures 
1lhould be taken and the supply of 
fertilisers to the agriculturists must 
be made fool-proof, SO that the actual 
benefit may go to the farmers. That 
was my only inlention and not that 
fertilisers should not be supplied to 
the agriculturists in those States. 

The hon. Minister was reading from 
a report and against a demand of 18' 8 
lakh tons of fertilisers in this country, 
he was able to give only 11'9 lakh 
toils. much of which had to be Im-

ported from foreign countries involv-
ing much foreign exchange. . So from 
the intensive CUltivation point 01 view 
we are still lagging behlnd, becau~ 
we are not able to supply the required 
amount of fertilisers to the farmers. 
So far as the supply of better seecia 
is concerned, it has been pointed out 
that efforts are being made to set up 
more seed farms and to supply the 
agriculturists with better seeds. An· 
other thing necessary for the increased 
production is the establishment of 
co-operatives and marketing societies. 
Much has been said on tlie floor of 
this House regarding marketing societ-
ties. If we want to place our agri-
cultural economy on a sound footing 
we have to make a re-orientation of 
those marketing and credit societies 
so that they may give the agricul-
turist. the necessary capital to 
increase food production. The out-
dated co-operative laws in thls coun-
try, which imist more on the credit-
worthiness of the borrower, are the 
biggest obstacles in the way of giving 
the necessary aid to the agriculturists 
at the village level. 

Then I come to another important 
point, and that is the need for better 
commu.nication in the syacut areas. 
We have completed many irrigation 
projects at the cost of several crorcs 
of rupees and nearly some millions of 
acres have been brought under irri-
gation. But, simultaneously, we have 
not given our best thought on im-
proving the communications, SO far as 
the ayacut arcas are concerned. Pro-
jects like Tungabadra, Nagarjunasagar 
and Hirakud have been taken up and 
some are nearing completion. At the 
same time, the need for improving 
communication within the ayacut area 
has not been given proper thought. 
The Tungabadra project has been 
completed a long time back and near-
l¥ 50 to 70 per cent. of the anticipated 
ayacut area has been brought under 
irrigation. But, for want of communi· 
cations, the agriculturists are not able 
to go from one field to inother to 
pursue their agricultural operatiollS In 
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an efficient way. I under.tand that 
the Andhra Pradesh Government have 
made a request to this Government to 
give them a subsidy for laying certain 
roads in the Tungabadra project area. 
I plead with this Government on their 
behalf that for increased food pro-
duction sufficient attention has to be 
bestowed on this aspect of the prob-
lem, and I hope this Government will 
certainly look into this matter and 
see that the communications in the 
ayaeut areas are improved. 

Then, though it has been pointed 
out that irrigation potential has been 
created for 15.7 million acres of land, 
the area that has actually been irri-
gated is only 5.9 million acres. Be-
cause of the difficulties which I have 
pointed out earlier in my speech, I 
think there are more valid reasons 
for utilising, the entire irrigation 
potential for irrigating the land. 

I congratulate the Government of 
Punjab for having introduced the 
crop insurance scheme in the State 
of Punjab. As I pointed out, a major 
part of the area is subject to the 
vagaries of monsoon and so agricu]-
turists are not in a position to go 
ahead with increased production, 
The Agriculture Ministry should 
bestow their attention on this aspect 
of tho question also. 

Lastly, coming to the Ministry and 
the Ministers who are handling this 
portfolio, Bny amount of our sincere 
effort is not sufficient unless We create 
confidence among the people that, so 
far as agriculture is concerned, the 
Government is bestowing its best at-
tention. In this respect I can congra-
tulate the hon. Ministers who are at 
the helm of atrairs. Soon after Shri 
Patil has taken charge of the Agri-
culture Ministry he has created a con-
fidence among the agriculturists and 
has created a favourable atmosphere 
in this country that agriculture will 
receive its due attention and sympa-
thetic consideration at the hands of 
the Government. I hope that increas-
ed attention will certainly be given 
and more capital outlay will be given 
430 (Ai) L~7. 

for agricultural production in this 
country. 

Shrl D, A. Katti (Chikodi): Mr. 
Deputy-Speaker, Sir, on many occa-
sions the food problem has been dis-
cussed on the floor of this House and 
today again we are discussing this 
problem. But in spite of all these 
discussions the food problem has not 
ceased to be a problem at all. It is 
really a very unfortunate. thing that 
though this is an a",Jcul\ural coun-
try, we have not been able to achieve 
self-sufficiency in respect of food. 
We still depend for our food on 
foreign countries and are still facin, 
the food crisis. Our Government is 
fully' aware of the need of food and 
has spent a colossal amount durin, 
the two Plan period. But our Gov-
ernment has not been able to improve 
the food situation. Every year some 
improvement is expected but it ill 
only disappointment that falls to the 
lot. The situation is therefore gettin, 
worsened as a result of which the 
food prices have swelled to an extent 
which is extreme. 

The Food Ministry in its report says 
lhat the production of foodgrains in 
the year 1958-59 touched a reeonl 
level and that the yield during 1958-
59 was 73.5 million tons as agalnst 82 
million tons in the prevlous year. 
Moreover according to this report, 
the year' 1959-60 holds promise of a 
fallrly good year from the point of 
view of agricultural production. If 
this is the position then food prices 
ought to have been fairly reasonable. 
But the fact is that food prices have 
shot up to such an exent that even 
during the war time life was not ~o 
much miserable. Therefore one IS 
forced to think that either the pro-
duction figures are wrong or the Gov-
ernment have wrongly handled th~ 
food situation. 

According to-the flgures supplied 
by the Government you will find that 
1958-59 is the b.est year from the pro-
duction point of view. The produc-
tion in 1953-54 was 88.72 mJlllon ton •. 
In 1954-55 It WIIS 68.60 million totH!. 
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In 1955-56 it was 65.29 million tons. 
In 1956-57 it was 68.72 million tOllS. 
In 1957-58 it was 62 millions. In 
1958-59 it is 73.5 million tons. 
Secondly, Government imported in 
1957 35,82,000 tons, in 1958 38,73,000 
tons and in 1959 38,07,000 tons. From 
these figures it is clear that in the 
year 1958-59 production is more and 
the import is also more. As regards 
the correctness of these figures I have 
got a reason to doubt. The produc-
tion of foodgrains in the year 1955-58, 
ac"Cord.ng to the 1957-58 Report, 's 
65' 29 million tons; according to the 
1956-57 Report it is 64.80 million tons 
and according to the 1958-59 Report 
it is 65.8 million tons. This is the 
case with the figul'E!s regarding 1954-
55 and 1956-57 production of food-
grain. also. I do not know which of 
these figures is true,.' and why there 
should be any such discrepancy at all. 
Government may tomorrow say it is 
37.5 million tons instead of 73.5 
million tons, because here we are 
noticing a discrepancy. . Therefore, 
am not sure of these figures. 

Even taking the figure as correct, 
ask why, in view of this position, the 
Government allowed the food prices 
to go up, why prices have swelled to 
this extent. In the past when pro-
duction was low, when import was 
low, prices were no doubt high, but 
they were tOlerable, but today in spite 
of this production, prices have gone 
so high that they are intolerable. In 
answer the Government says in its 
report: 

"The increase in production (i.e. 
in the year 1958-59) heled in reli-
eving the difficult price situation 
in respect of foodgrain. during 
this year." 

You once told me, Sir, not to use the 
wor "lie", and I am not using the 
word "lie", but it is incorrect, be-
cause if you pleasc refer to the token 
cut motions, you will find references 
to high prices, and anybody who wants 
to know whether there is any relief 
from the difficult price situation can 
go into the market and find out the 
prices. The prices are too high 

Our friend Shri 1'. R. Patel says 
that prices must be high because the 
agriculturist is going to be benefited. 
There are 30 per cent of the people 
who are landless agricultural labou-
rers, who earn only twelve annas pet· 
day. What abcut these people? Arc 
they going to be benefited on account 
of these high prices? Sixty seven per 
cent of cultivated land is owned by 17 
per cent of people in this country. 
and according to Shri Patel, the bene-
fit will go to this 17 per cent of the 
people, and not the 83 Per cent of the 
people. Therefore, the prices must 
be controlled, and price fixation is 
essential. 

I think some time back, our Food 
Minister promised to apoint a Price 
Fixation Board. As yet he has not 
done that, there was so much com-
plaint from Shrimati Renu Chakra-
varlty this morning. That is eSSen-
tial, and prices should be fixed. 
Whenever prices fall, the State Trad-
ing Corporation must step in and 
purchase, and whenever there is a 
rise, it must release the food grain •. 
and in that way it will be possible to 
control the prices. 

Moreover. restriction on movement 
should also be ,·emoved. I am against 
it, because whenever there is any 
restriction, the tendency is to make 
as much profit as possible irrespective 
of any other consideration. When-
ever any restriction is put, that cr"!ates 
a sort of impression that there is 
shortage, and immediately that im-
pression brings in the profit-making 
tendency. Then hoarding starts and 
artificial scarcity is created which 
results in an inevitable shooting up 
of prices. 

I have got experience of the Sou-
thern Rice Zone. because I am living 
on the border. Every day I find 
hundreds of trucks crossing the bor-
der. They carry rice. Before the 
zone was tormed, prices were quite 
all right, after the formation of the 
zone, prices shot up. This is the ex-
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perience of the zonal system. The 
zonal system has not worked success-
fully, and therefore I am opposed to 
that system. As Shrimati Renuka 
Ray said, let India be one zone, and 
there be free movement. 

If you take into consideration food 
production during the two Plan 
periods, we find that there is no in-
crease at all. On the eve of the 
launching of the First Plan, i.e., in 
1949-50, production amounted to 
Rs. 57.9 million tons, and in 1957-58 
it was 82 million tpns. This increase 
is negligible, it cannot be counted at 
all whereas during the period 1952-57 
there was a 40 per cent increase in 
food production in France, 52 per 
cent in Japan and Sudan, 60 per cent 
in Yugoslavia, 80 per cent in Turkey 
and 85 per cent in Iraq. This is the 
increase that these countries have 
achieved, whereas here we are only 
going up from 57 odd million tons to 62 
million tons. This year, according to 
Government figures, the figure is eX-
pected to go up to 73,5 million tons. 
I do not know whether that is a cor-
reet figure. But, next year, there 
may again be a fall in production. 

Whenever there is any deerease in 
production, then, immediately, Gov-
ernment throw the blame on the 
natural calamities, and they call the 
rain gods as the blind gods. India is 
such a vast country that natural cala-
mities in some part of the country or 
other are natural; we cannot put the 
blame on them. But, whenever there 
is some slight increase in prodction, 
immediately, Government take the 
credit to themselves. The 1956-57 
report says: 

''The in :rease in production of 
most of the crops cannot be ex-
plained merely by increase in 
acreage nor can it be attributed 
purely to favourable weather 
conditions. Of late, agricultural 
productivity has been increasing 
due to developmental measures, 
ouch as the extension of irriga-

tion facilities, intensive ~ of 
fertilisers and manure, supply of 
Improved seeds and adoption of 
better agricultural practice ..... 

That is, Government want to say that 
that Increa.e is due to their efforts 
and not due to the favourable weather 
conditions. But the time has come 
when Government should have some 
self-inspection now and see whether 
they have committed any mistakes. 
They think that everything that they 
have done is successful, and that they 
are dOIng 8 right thing. But that is 
a wrong thing, and that is why the 
country is facing this crisis today. 
They must have this self-inspection 
and stand for correction, if they have 
got any courage to do that and if 
they are honest to the c .. use and the 
purpos ... 

This is, of course, a very strange 
logic, but, anyway, let Government 
take the credit for themselves, if 
there is an increase. I have nothing 
to say. But my point is that there 
should be increase in production. And 
how ean we achieve It? We have not 
been able to achieve it, even though 
we have incurred a colossal expendi-
ture on these Plans. Some time bael!:, 
the Prime Minister said that Rs. 900 
crores has been spent on agriculture 
and community projects without any 
betler return; he has expressed regret 
over that. That is, of course, a very 
good thing, that at least this much is 
known to them. 

Aceordlng to me, production can be 
increased by increasing the aereage 
and also by increasing the production 
in the lands that are already under 
cultivation. 

This brings me to the question of 
land reclamation. In the fact of the 
growing population, a population 
which is growing with geometric pro-
gression, and the food shortage, it is 
necessary that land reclamation should 
also be given greater importanee. I 
do not say that Government are not 
doing anything, they are doing some-
thing In this direction, but that Is not 
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at all satisfactory. For example, thl' 
Central Tractor Organisation has been 
able to reclaim from 1948 to 1959-80 
only 16.79 lakhs acres of waste land. 
Out of a total provision of Ro. 450 
lakhs in the Second Plan for land 
reclamation, only a sum of Ro. 273 
lakhs upto December 1959, has been 
spent. This is not a satisfactory pro-
gress at all, for, in this country, the 
cultivable waste land measures about 
60 million acres. 

Shl'l D. C. Sharma (Gurdaspur): 
From where has my hon. friend got 
all these figures? 

ShrI D. A. Kattl: My hon. friend 
Dr. Ram Subhag Singh said that at 
the most, 10 to 20 million acres can 
be reclaimed but that is not a cor-
rect thing. There is about 60 million 
acres of land lying waste, 85 milUon 
acres are barren land, and 29 million 
acres permanently fallow. 80 mill-
ion acres are cultivable waste land, 
and people are ready to cultivate these 
waste lands. 

I have found that they hav~ 
appoin ted some expert commi ttee to 
locate the waste lands in the villages 
and to suggest sutiable measures to 
reclaim the lands. This committee 
wtll submit its report to Government 
in the Third Plan; the Government 
will take action in the Fourth Plan 
and the actual implementation will be 
in the Fifth Plan or Sixth Plan. I 
think it is not desirable. Every 
Deputy Collector's office or the Collec-
tor's oftlce has got this information. 
It is not necessary to entrust this 
matter to this expert committee for 
locating the waste land. 

The Scheduled castes in the villages, 
who are landless agricultural labou-
rers, make applications every day 
and I have dealt with tholuand appli-
cations and more. What was the reply 
from the Government? They say 
that land is required for grazing. As 
between man and cattle Government 
prefer cat tic. Of course, I have got 
sympathy with caltll! bl!ing a Bud-

dhist but mllny people here are cr;y-
ing for milk while there is the quea-
lion of bread. (Interruption.) There 
should be some proportion. In the 
Bombay State and in the Mysore 
State it is not something which is pro-
portionate at all. In Bombay it is 60 
acres of land for 100 cattle; and in 
Mysore it is 30 acres of land. Is this 
the poroportion? 

Moreover, if this land is brought 
under cultivation, we would be able 
to get fodder for the cattle. I think 
they can live on that fodder only 
which will be available from this cul-
tivation. In Bombay, the people who 
applied for this waste land had to 
start satllagraha. Thirty three thou-
sand people courted jail within two 
months. This is the figure I am giv-
ing from Government of Bombay. 
Lastly, the Bombay Government 
agreed to giVe these lands to these 
people. This is an important ques-
tion. There wiil be addition to pro-
duction. The problem of unemploy-
ment of a number of these families 
wili automatically be solved and there 
will be increase in production. I do 
not know why Government is not 
taking this matter into consideration. 
I have referred to this matter 4 or S-
times in this House. But the Govern-
ment is thick-skinned; and it is not 
at all disturbed. 

The Government spend Rs. 150 
crores for import of foodgrains. Our 
fretilizer requirement is so great that 
you cannot produce it. You cannot 
import more because of the foreign 
exchange difficulty. Here you spend 
so much on these things. If you can 
do this. you can saVe foreign ex-
change and save people also. But, 
that you are not prepared to do. You 
do not want to give land to 30 per 
cent of the people, land whieh Is 
cultivable. 

You have spent on the C.T.O. In the 
Second Plan Ra. 293 lakhs. In Bom-
bay State 39 lakhs of acres of land 
is hein, given to the people; give 
them at least Ro. 50 lakhs. They will 
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simply show you how the land has to 
be reclaimed. You do not do that; 
you do not give them land; you do 
not want to have radical land re-
forms; you do not give them better 
wages; you do not give them work. 
Human beings haVe no value in this 
country. Thirty per cent of the peo-
ple earn at the most 12 annas per 
day. That too is not even guaranteed. 
But yet, Shri Patel says that the 
prices should go high. It is a wonder-
ful argument. 

8hr1 P. B. Patel: If you want higher 
wages we should no oppose. 

~ tr~ Il1f~ (~-~ 
~~):~~ 
qI'Ilf "Iitr 'fl' f.t; ~ fq-.g-li ~~ 
~~,~~m~fifi!C~ 

""m:~ I 

~ ~ iffl f1f~ it.i 
",m ~ ~ f<'ltt "Iitrlfl I if !!I'l't-
~~~~~""",~;;ri!:)trl I 

8hri D. A. KatU: Then comes the 
question of increasing production in 
the lands already under cultivation. 
To increase production three things 
are necessary. Irrigation facilities 
should be provided; fertilizers ahould 
be provided; and improved methods 
of culitivation should be adopted. Ac-
cording to the statement made by the 
hon. Minister last time, the yield 
per acre i. 114th of a ton whereas in 
other counlrie .. it is more than 2 tons 
per acre. So, other countries produce 
8 times more than what we produce 
here and it is possible to double or 
triple the production per acre provid-
ed We honestly and sincerely in a 
right way try to inerease it. 

So far a. the question of irrigation 
is concerned, a lot of money has been 
spent. Irrigation potential is made 
available, but is the irrigation poten-
tial funy utilised? No. Only dO to 55 

f )ler cent of the irrigation potential 
l~ that is made available Is utilised. Why 
it then there ahould be this waste? 

The major irrillation is not going to 
irriCate all the laIids. Therefore, we 
have to depend on minor and medium 
irrillation schemes too. But tlWJ ques-
tiOn of minor irrillation wblch is 80 
importan t is completely neillected. 
The Ministry in its Report says that 
the minor irrillation is very impor-
tant because It gives quick results. 
When Government knows this, why 
not lay more stress On minor irriga-
tion works? But the beauty of the 
Government is, they know thIs well 
but they do not do it. They speak of 
this, but they do not do It. 

In U.P. there are about 6000 State 
tubewells and these State tubewells 
are useless, and are not workinll for 
the mllior part of the year. This is 
due to ill plan. That thinll is not 
taken into consideration. I am just 
statinK one example, but there are 
many such thinll.. Minor Irrillatlon 
i. to be given more importance; more 
money should be spent on minor ir-
rillation works. 

Some hon. Members said that they 
are not getting two crops a year. But 
in my constituency, wherever there 
is an irrigation facility, they are 
getting two crops a year. On account 
of the major irrigation about 18 mil-
lion acres haVe been brought under 
irrigation but they are not getting 
double crops. That has to be enq1llr-
ed into becaUse irrigation is specially 
meant for that. Of course, whenever 
there are no rams irrigation is essen-
tial, but whenever there are rains 
irrigation is essential tor getting two 
crops. 

Then comes the question of fertili-
sers. There is a lot of demand for 
fertiliser.. Government Is not able 
to supply fertiliser. in sufficient quan-
tities. This year there is a demand 
for 18.80 lakh tons of fertilisers where-
as the total availability during 1959-80 
is 11.94 tons. That is Government is 
able to meet only halt the need. FertI-
Hser is very essential. If you are not 
able to produce more fertilfser, you 
must import it. You must curtail ex-
peaditure on other schemes, but you 
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must import more fertiliser because 
fertiliser is essential. 

Then comes the question of im-
proved methods of cultivation. In 
spite of all these compaigns, 'research 
centres and many other schemes-I 
cannot name them here-cultivation is 
done in an old fashion. There is ab-
solutely no change in the method of 
cultivation here whereas in other 
countries they have followed improved 
methods and they have been benefited 
by them. There should be no hesita-
tion in following the methods that 
are followed by other countries. 

Mr. Deputy-S~ker: The hon. 
Members time is UP. 

Shrt D. A. Kattl: I must say that 
the country is facing the food crisis 
because of the wrong approach and 
because of the efforts which are half-
hearted. 

Shrl Sbobha Ram (Alwar): Mr. 
Deputy-Speaker, I would like to con-
fine myself only to two points. One is 
with regard· to land management and 
the other with regard to the regulation 
of prices. 

Land Reforms have a great bear-
ing on the aaricultural production. 
We have admitted that there are two 
objectives of the land reforms: 
firstly to remoVe certain impediments 
upon agricultural production arising 
from the character of the agrarian 
structure and secondly, to create 
condi tions for evolving as speedily as 
possible an agrarian economy with 
high levels of emclency and producti-
vity. I am not going to refer to the 
first one because appreciable progress 
has been made by abolishing inter-
mediaries, making the tenure safer 
and regulating fair rents. 

So far as agrarian reorganisation is 
concerned, I would like to throw 
some liaht on it. Land reform. can-
not succeed without the extension of 
credit facilities and without the pro-

gramme for emninating the weak-
llt.:sses as arise out of the uneconODtic 
and fragmented holdings and defi-
ciencies in the USe of land manale-
ment. Therefore, four aspects had 
been given by the Planning CommL.-
sion of the agrarian reorganisation: 
(I) consolidation of holdings, (2) land 
management practices, (3) develop-
ment of co-operative farming and (4) 
co-operative village management. I 
am not going to lay great stress on 
the consolidation of holdinls pro-
gramme but certainly I would like to 
say something about land manage-
ment practices. It has been admitted 
by all that agricultural holdings, irres-
pective of any size, should b.. 
managed efficiently and only a few 
years back .. panel on land reforms 
was appointed to study these ques-
tions. There were certain recom .. 
mendations made by the committee 
and I would like to refer to two main 
recommendations of that committee. 
Firstly, the recommendation was 
that all cultivators have an obliga-
tion to maintain reasonabl" standards 
of production and to preserve and 
develop the fertility of the soil. There-
fore, land management legislation 
should provide for the necessary in-
cen tives and sanctions for the perfor-
mance of this obligation. Prescrip-
tion of standards should also be linked 
with the fulfilment of certain condi-
tions such as consolidation of hold-
ings, progressive development of 
co-operatives and Government assis-
tance by the provision of financial re-
sources, technical guidance and sup-" 
plies. Secondly, the most important 
recommendation Was that the land 
management legislation should also 
provide for certain standards of effi-
cient cultivation and management. !iut 
these recommendations have not been 
implemented. Only a few years back, 
the Planning Commission issued a 
memorandum to the State Govem-
ments to appoint a land commission~ 
with a view to implement these re~. 
commendations and I am afrail! thl 
most of the Statea had not taken an 
step in that direction. , 
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Now, with regard to the develop-
ment of co-operative forming, there is 
much criticism from many quarters 
for the last one year. I am request-
ing the Minister that the targets for 
the co-operative farming should be 
determined now sO far as the Third 
Plan is concerned. These targets 
should be related to and dovetailed 
with the targets of agricultural pro-
duction as well as the programme of 
national extension service and com-
munity development project areas. 

Lastly, the pattern of village deve-
lopment, 90 to say. co-operative 
village management was the principle 
which was enunciated even long before 
in 1951 when the First Plan was' pre-
pared. But nothing has been done in 
this direction. With the progress of 
land reform, it is certain that the 
number of owners in each' village will 
increase, while the dispari ties in the 
ownership of land would be reduced, 
Apart from the artisans and other per-
sons who are engaged in non-agricul-
t ural activi ties, there is a fair sec-
tion of population depending upon 
agriculture and who have got practi-
cally no share in the ownership of 
land. This is a problem which should 
be solved now. We want to establish 
a socialist pattern of'society. But 
what about the share of this agricul-
tural labour who are working in the 
Held? They have not got any share 
in the ownership. 

Shrlmatl Luml Bal: Have the 
fllctory labour got any share In the 
factory? 

Shri Shobba Ram: That is being 
suggested now, I suppose. 

Sir. there are three types of ma-
nagement of land which have been 
prescribed by the Planning Commis-
sion during the present Plan. That 
means there will be individual tar-
mers who cultivate their OWn hold-
ings. secondly certain groups of far-
mers who will pool their lands intn 
co-operative working units and. third-
ly, there will b(' Rome land belong-

ing to the villaJ{e community as a 
whole, Our aim is to enlarge the co-
operative sector by and by until the 
management of the entire land of the 
village becomes the co-operative res-
ponsibility of the community. 

Now. how to achieve this stale? This 
i. a problem, How to solve it? The 
.olution of the problem lies In the 
starting of service co-operative socie-
ti~s in the beginning, These service 
co-operatives must also be set up on 
two main principles; firstly. that the 
beneficiaries of the land reform should 
acquire the slatus of peasant proprie-
tors. and. secondly. in respect of 
thosc lands which havp been held by 
peasant proprietors the principle of 
"State aid to the co-operators only" to 
apply. This principle of State aid to 
co-operators can be applied in the fol-
lowing manners: firstly. long term 
loans. medium term loans. short-
term loans as weI) as subsidies for 
th~ various categories of food produc-
tion schemes should be made available 
only to the co-operators; secondly. the 
profit from Stat.. trading should go 
back as loans and grants for food pro-
du~tion programmes and rural deve-
lopment-they should also be channe-
lised exclusively through the service 
co-operatives to their membel'll 
thirdly. fertiliser seeds and 
implements and other facilities 
which are at present made available 
direct to the producers through de-
partmental agencies should now. in 
future. be channelised through the 
service co-operatives to their mem-
bers. 

17 hra. 

Lastly. I would like to say some-
thing about the regulation of prices. 
For the successful implementation of 
the Plan the prices should be reculat-
ed, because We find that in an un-
planned economy the level of prices is 
determined by the forces of supply and 
demand. As a result, the prices are 
subject to the influence of economic 
factors which some times go a,aillSt 
the interest of planned development. 
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While in the planned economy we can-
not just permit these prices to remain 
:J.t the mercy of market forces. There 
are certain conditions to be fulfilled 
for controlling the prices. 

First, there should bc an adequate 
INpply of foodgrains to meet the 
;:rowing demands of the increasing 
population and incomes. We have ac-
cepted the policy of State trading In 
foodgrains. For the success of State 
trading, it is essential that there 
should be a sufticlent and adequate 
supply of foodgrains heing maintain-
ed. For the maintenance of the ade-
quate supplies, as my hon. friend 
just noW aarrated, there are vast 
tracts of land which are lying' uncul-
tivated in the different parts of the 
country which should be reclaimed by 
the Government and be converted into 
mechanised farms and operated by the 
Government. 

Secondly, buffer stocks should be 
built up with a view to implement 
the policy of stabilising the prices. 
How to build these buffer stocks? It 
is essential that warehouses should be 
made available in advance. Govern-
ment should also do one thing more. 
It should build up an organisation 
for direct purchases from the farmers 

Lastly, the price level of all other 
articles of consumption, like cloth, 
supr and vanaspati, etc., should 
also be watched and should be kept 
in control, because we find there is 
a large section of the population 
which is not in a position to afford to 
pay the prices and specially when 
the prices of these commodities are 
rising. What is to be done? One Wng 
hal been suggested by many eminent 
economists of our country.- They have 
said tbat the adoption and effective 
implementation of common produc-
tion programmes will go a long way 
In solving this problem and that will 
try to curtail the rising tendency of 
the prices of these commodities. Fur-
ther, that wll! also give an oppor-
tunity for WOI'k to a lar,e section of 

the people. Therefore, the question of 
the regulation of prices is most impor-
tant. Thus, I have mentioned two 
points in the main. I have stated that 
so far as agrarian reorganisation Is 
concerned the State Governments 
should take immediate steps and a 
date-line should be fixed within whicb 
ail the land legislation should be com-
pleted and implemented. 
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[Ilittnft' PIT lft1rf] 
~ut~ll~iF~'I!t 

II'Af 'liT "Ilftil'f 'li""'Jf ~ 'lfR 'lfmiT 
~tft~1 

Mr. Deputy-Speaker: Shri Guha. 

PaIlcUt K. C. Sbarma: Sir, I gave 
my name yesterday; I am represent-
ing the peasantry. Then, should I 
go away. It means I should resign. 
I think the Chair seems to be .... 

Mr. Deputy-Speaker: That is for 
the hon. Member to decide whether 
he shou Id resign or not. 

PancUt K. C. Sha~a: What else 
:should we do? 

Mr. Deputy-Speaker: He should 
decide for himself. Why should he 
say that? 

Pandlt K .• C. Sharma: Then I go 
.away. 

Mr. Deputy-Speaker: Did I ask him 
to stay here? 

Palldlt K. C. Sharma: You did not 
.ask me. 

(AI this stage Pondit K. C. Sharma 
left the House.) 

Mr. Deputy·Speaker: Shri Guha. 

Shrl A. C. Oaha: Mr. Deputy-
Speaker, Sir, several Members pre-
ceding raised the question of co-ordi-
nation between the different authori-
ties and the Ministries having som .. 
"ontrol or some say in the matler of 
agriculture. I think it is a very im-
portant matler because certain 
schemes have to be implemented e.g. 
minor irrigation. Though the money 
is spent, the scheme is either nol 
properly implemented or not put tn 
proper use. In most of these cases, 
this lack of proper implementation or 
lack of proper utilisation of funds Is 
due to lack of co-ordination between 
the difterent Ministries. Not only Is 
there lack of co-ordination between 

the authorities in the Central Gov-
ernment but, I think, there is ai60 
lack of co-ordination between the 
Ministries at the Centre and their 
counterparts in the States. 

I can quite understand the position 
uf the Minister here. He gets sallC-
lion from this House for several crore. 
of rupees. Most of this money he 
hands over to the State Governments: 
but he has hardly any control over 
the money being spent, how it is spent 
or whether it is being spent for the 
purpose for whiCh the sanction has 
been given by this House. That is 
why I want to raise the question of 
co-ordination not only between the 
difterent Ministries here but also bet-
ween the Ministries and the State 
Governments. 

Food and agricult"re arc both State 
subjects. But. here. in this House, 
we have to spend every Session some 
hours over one or two discussions or. 
Food and Agriculture. It is only ar 
indication of the importance whit;' 
this House attaches to these subjects 
The Minister can easily take his 
defence that these are State subjects. 
What assurance can he give us about 
co-ordination between his Ministry 
and the State Governments for the 
proper implementation of the schemes 
and the proper utilisation of the 
fund.? 

Moreover. now has come another 
authority. the N.D.C. By the end of 
1958, that Council took a snap decision 
about State Trading. And, I think, 
the Ministry or the Minister could not 
concur with that decision. Even now 
the N.D.C. has decided about State 
Trading. But, if the newspaper re 
port is to be relied upon, then. the 
same position prevails .between the 
N.D.C.'s opinion and the opinion of 
the Minister or of the Ministry. Th(, 
Minister is reported Ii. have said thaL 
he would be guided by pragmatic 
standards. That Is the correct thing 
from hi. point of view and also from 
the position of the nation'. economy 
In such a delicate matter. 
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U a decision is thrust upon the 
Minister or the Ministry by some 
other authority, then, what is the 
position of the Ministry vis-a.-viB this 
House? The Chief Ministers in Sep-
tember, 1958 took the decisfon of 
State Trading. But, I would ask the 
hon. Minister here, how many of the 
Chief Ministers were earnestly Imple_ 
menting that policy in their own 
States after the decision had been 
taken. (Interruption). I would say 
that the West Bengal Government, in 
their zeal, rushed with the scheme 
and brought disaster both for them-
selves and also for the State and they 
had to eat the humble pie and to 
withdraw the whole thing. There 
should not be any sort of mental 
reservation in such a delicate matter. 
The Minister should clearly state what 
is the policy. The statement made 
by Shri Thomas here indicates that 
hardly any procurement is made by 
the Central Government or by the 
State Governments to show that State 
trading is really to be Implemented. 
I am afraid there is some 'mental re-
servation about this decision in the 
minds of the Ministry and' I am afraid 
the Ministry does not reaUy intend to 
implement State trading In food-
l!l'Bins. I have my own doubfs aboul 
the feasibility and practicability of 
lII1ch a decision. I think the Govern-
ment has not the proper machinery 
and proper resources to implement 
that policy. 

Many things have been said about 
the holding of the price-line. That 
is a very important aspect regardlnl! 
food. From the reports I find that 
the production of foodlll'ains has been 
Increasing and even the peT' cllplta 
supply has also Increased during the 
last two or three years by about an 
ouncp. in spite of an Increase in the 
population. The main dlftlculty Is the 
price. On the one hand floor prices 
are to be fixed so that the peasant 
may have th.. proper Ineentfve to 
produce more, on the. other band the 
cellinI' urlce. are to be fixed 80 that 
the middle-man and the traders may 
not take undue advantage or proftt 
out Of this trading in food«rafna. 
430 (Ai) LS-8. 

That is what is happening. U the 
profits coming out of high price had 
gone to the pockets of the peasants 
then, we would not have objected so 
much. We would have rather taken 
it aa our consolation that the peasants 
who have been working SO hard, have 
got proper share out of the profits. 
But the profit doe. not ~'ilo much to 
the peasant but It Is taken away by 
the trader and the middle-man. The 
National Development 'Council has 
decided that they should try to hold 
the price level. May I ask -the hon. 
Minister it the Chief Ministers would 
have the courage or even the com-
petence to implement this policy? 
Would It be possible to keea the price. 
within control? We hve been hear-
inll of his promise year after year 
but it has not been possible tor the 
Government to do it. So, there 
should not be any illusion that the 
price of foO<illl'ains would be kept 
under control. I think, the country 
has to pay a higher price and that i. 
somewhat Inevitable also under' the 
,Present circumstances, In vieW' of the 
hUlle amount of deficit financing, 'In 
view of the huge amount ot develop-
ment expenditure that 18 being lneur-
red year after year. The country 
should be plainly told that this Is the 
Position, that It would not be possible 
for the Government to hold a price 
line whIch Is profitable for the peasant 
anel also for the Consumer particular-
ly In the low Income group. 

About two years ago an assurance 
was given to this House that there 
would be subsidised supply of foo4-
grains to some vulnerable sectors of 
population. I do not know what has 
happened to that. Even nOW. I think, 
the Government should talce up thl. 
matter and see If low mrome group 
people can ..,t proper supply of food 
at subsidised rates and they may get 
the requisite relief· In ,this regard. 
For. this a buffer stock. will have to 
be kept. 

Now, I .hall go to the agriculture I 
SIde. I have stated that the total 
production has been Increasing con-
siderably and also the per cClpif4 
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lupply. The total Increase during the 
period of the Second Plan is about 12 
per cent. and considering from the 
beginninl, that II the First Plan. the 
total increase of toodgrains would be 
about 25 per cent. or 30 per cent.-I 
am not SO sure about the exact ftaure; 
it would be near about that. But it 
should be remembered that the yield 
per acre continues to be very-very 
low. Perhaps, It b the lowest m the 
whole world. The only' criterion of 
any Improvement in agricultural pro-
duction II the increase In per acre 
production. Otherwile, with the 
population increase. It would be im-
pol8lble for thll country to be self-
suftleient In tood. Nothing has been 
Aid In the annual report about the 
per acre Increase In production. From 
the other papers. I lind that the per 
acre productivity has remained more 
or less the lame: it has increased only 
sHghtJy. 

J has- the hem. Minister, ShrI Patl], 
will hear me and look Into this report. 

TIle .......... 01 ....... IID4 AII'IeuI-
tare (Slut 8. It. PatH)! I am very 
attentive. 

SJuol A. C, 8u11a: The report should 
~ve a clear Idea ot the activities and 
the advances made by the Ministry. 
But this report Is very meagre and 
very cryptic. It does not give the 
proper picture of the whole thing. 

On page 20 of the report, referring 
to the resettlement of landless agri-
cultural workers, it )lays that so much 
money has been sanctioned for the re-
/lettlement of 1,555 tamilies of landless 
qricultural labourers In certain 
States. Is this the whole thing that 
the Ministry has to say about this? 
Thls question wal several time. dis-
~ In the House. The MInIBtl'Y 
should have given a better note on 
thiB. 

Alain on pqe Z, It i •• aid that the 
gap that was found to exist between 
the avanabillty and utilisation ot irrl-
ption facUlties created under the two 

plans has been greatly narrowed. 
The report should have given the 
position in clear terms: what ia the 
Irrigation potential created, how much 
is now being utilised, etc. I can cite 
many other paras like this. They are 
two or three line paragraphs simply 
mentioning that sO much money has 
'been granted. Again, it says that a 
total of Rs. 55,000 has been granted to 
farmers organisations during 1959-60. 
What is the purpose? What are the 
organisations? How the money has 
been utilised? Nothing has been men-
tioned about these things. So, he may 
please look Into this thing and lee 
that a better report I. supplied to this 
House so that it may get a better 
picture of the activitiES and advances 
made. 

Matters relating to the supply of 
seeds, fertilisers and credit have been 
discussed in this House ever since 
Independence but there has not been 
much improvement in this matter. J 
can understand the di1llculty in In-
ereasinl the quantum of the supply of 
rural credit or fertilisers or even 
seeds, In the course of one or two 
years. But at least they can supply 
these things In time. It is a peren-
nial cOmplaint that they are not given 
In time and the Minister should 
please see that these things should be 
supplied in time. 

For importing foodgrains and ferti-
lisers, we spend about Rs. 160-180 
crores annually. I learn that a small 
or medium fertiliser factory which 
would tum out fertiliser worth 
Rs. 12'5 crares annually, would cost 
only about Rs. 20-25 crores. If we 
could spare Rs. 160-180 crores 
annually for importing these things, 
would it not be possible for the Gov-
ernment to lind another RI. 20-35 
crores annually to set up a fertiliser 
factory In each State? I hope such 
a programme will ·be implemeuted 
viloroul!y. Apln, they need not 
have to spend about Rs. 20-25 crores 
at a time; they are sure to get lome 
deferred payment facilities. I hope 
thb acheme of having one fertillsar 
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factory in each State will be imple-
mented with the vigour which i. 
associated with Shri Patil generally. 

About three years ago the National 
Co-operative Development and Ware-
housing Board was set up and an Act 
was passed and Feat expectations 
were entertained about this board and 
also its ancillary, the Central Ware-
housing Corporation. 

Now the Board has been transfer-
red to another Ministry, whereas its 
ancillary-the Corporation-remains 
with this Ministry. I think that is a 
bad arrangement. Only one Ministry, 
whichever Ministry it may be, should 
hold both these bodies. This bifurca-
tion of one integrated thing, taking 
the main thing to one Ministry and 
the ancillary to another Ministry is 
not corect. In the report of the other 
Ministry it has been said that the main 
body-the Board body is with them 
and the Central Warehousing Corpo-
ration remains with the Food and 
Agriculture Ministry. I think both 
these units should have been under 
one Ministry. 

Again, Sir, neither in the food 
section nor in the agriculture section I 
ftnd any mention about the working 
of the Central Warehousing Corpora-
tion. Has it been put in the ware-
house or in cold storage, or is it sUll 
functioning? The report is completely 
.ilent about it. 

t.stly, Dr. P. S. Deshmukh .ald 
the other day in reply to supplemen-
tariel that when the cultivators pro-
duce more they get less price, and 
that naturally acts as an Incentive to 
produce less. 

The MblIater 01 Aptculture (Dr. 
p. S. Deshmakh): The Goyernment 
always tries to give a falr price. 

Shri A. C. Gulla: The cultivators 
have produced less raw jute this year 
because the Government did not give 

" them a fair price last year. I think 
I. the Government should learn a lesson 

Itraiptaway from this. 

Shrl A, M. ThoJIIaa: Sir, the Cen-
tral Warehousing Corporation Is an 
autonomous body whose report I have 
already placed on the Table of the 
House. 
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